SUPPLEMENTARY DEMANDS FOR GRANTS (JHARKHAND), 2009-10

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
Sir, | beg to lay on the Table, a statement (in English and Hindi) of the estimated receipts and
expenditure of the State of Jharkhand for the year 2009-10.

MR. DEPUTY CHAIRMAN: Now, we shall take up the Short Duration Discussion on Price
Rise. Mr. Kalraj Mishra.

SHORT DURATION DISCUSSION

Situation arising out of continued rise in prices of essential commodities in the country
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SHRIMATI  JAYANTHI NATARAJAN (Tamil Nadu): Thank you, Sir.  Sir, this is,
undoubtedly, a very important issue for us to be discussing in the House. It is with a great deal
of seriousness and concern that all of us are gathered here to discuss the issue of rise in prices.
This Government, particularly, Sir, has come into Government and has formed the Government
upon the promise and mandate that our concern lies with the most disadvantaged sections of
the society and our entire focus and priority will be the most disadvantaged sections of the
society, the poorest of the poor, the people who are at the edge and below the poverty line.
Therefore, Sir, | believe, that the priority of the Government is and should be to moderate
inflation, to moderate food prices, to increase inclusive growth, to give a substantial impetus to
agriculture and, above all, to insulate the weakest and most disadvantaged sections of the
society from all the issues of price rise that have been spoken about by the speaker before me
and that the entire country is agitated about. However, Sir, at the same time, | would urge this
House, through you, to take a look at the facts so that we may, in an atmosphere of calm,
reasonableness decide and discuss together how best this problem should be addressed. First
of all, Sir, the hon. Member who spoke before me was very passionate and emotional and gave
a great deal of details and statistics. But | was surprised to find that he completely neglected to
mention that, particularly, over the last year and also in recent times, 27 out of 36 meteorological
districts in this country have been affected by moderate to severe drought. Also, Sir, the people
of my State and the people of Karnataka have been devastated by floods. The loss of lives, the
loss of livestock, the loss of crops, the loss of agriculture is incalculable. It appears to me
that the hon. Member was speaking in a vacuum. Naturally in an atmosphere where you
are concerned, your immediate instinct would be to address those issues to the Government
and that is as it should be, that should be reasonable. But we should look at the broader
picture. What is this Government battling with? This Government is not sitting upon a mountain
of plenty and refusing to do its job. The fact of the matter is we have been hit hard; 27 out of
36 meteorological districts have moderate to severe drought in the country, while in such a large
country as India, the other districts, particularly in Karnataka, to a lesser extent in Tamil Nadu

and to a large extent in Andhra Pradesh also have been devastated by floods.

Then, Sir, if you look at other issues, if you look at an international picture of global
recession, the new driving forces of urbanisation, of consumption, of production market, of
income growth, the issue of climate change, the changing factors in the climate all these have
impacted severely upon agriculture, have impacted severely upon the most poverty-stricken of
our people. Therefore, | would urge this House to look at the entire issue in that background
and in that light, and to examine what the Government has done in that background and to

see and suggest, we have every right in the House to suggest that Government has to perform
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better. We have to perform better and we will perform better. But | would urge that we should

first see what is the background.

Now, Sir, in this context, | would also like to say that an overly alarming picture has also
been painted by the media in an attempt to sensationalise the issue. That too, Sir, to spread
some kind of panic among people would be an entirely misguided effort and would be a great
disservice to the people of this country is what | believe. Every time to come up with alarming
statistics of how much the prices have gone up when actually that is not the correct picture is
also doing some kind of disservice to the nation. | believe that the media should also exercise
some kind of restraint. It should report productively and report facts correctly, as they are, and

present them to the people, so that there is no scary situation.

Despite all the problems that he has mentioned, despite all the figures that have been given
by the hon. Member who spoke before me, the fact remains that there is not even the remotest
possibility of a food scarcity in our country. It is not as if we are going to have starvation in the
country. We have buffers stocks of 1563.49 lakh tonnes of rice as against the prescribed norms
of 52 lakh tonnes. These are Government figures, given by the hon. Agriculture Minister. Our
buffer stock for wheat stands at 284.57 lakh tonnes as against the norm of 110 lakh tonnes for

wheat. Therefore, this question does not arise.

Sir, our procurement of rice and wheat has been the highest ever since Independence and
that is another issue that we need to consider. Yes, we can distribute it better, but what are the
constructive steps that we need to take? But let us not look at the entire picture as if everything
is doom and gloom. Let us look at it in a spirit of constructive suggestion. Our procurement has
been the highest ever with 33.1 million tonnes of rice as also 22.57 million tonnes of wheat. This

is the highest ever since Independence.

Sir, consider also the fact that under the Antyodaya Scheme, 35 kg of foodgrains, rice at
Rs.3 per kg and wheat at Rs.2 per kg, are being given to every family. (Interruptions ) Whenever
you get your chance, you surely bring to the notice of the House the issues and the Antyodaya
Scheme. But the fact of the matter is that the Government has instituted the Antyodaya
Scheme. The lapses, if any, are for us to address. The fact is that under the scheme, the issue
price of rice, wheat, sugar, edible oil, and pulses has not gone up since this Government came
to power in 2004. It has not gone up by one rupee. It has not gone up by even one paisa. The
Government stands committed steadfastly to the fact that the most disadvantaged sections of

society have to be insulated and given social security net in terms of poverty reduction.

Sir, the Government has taken tremendous pains. The hon. Member spoke about the

agriculture sector. To me, one of the most important issues — | am not an expert — regarding
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agriculture is the question of Minimum Support Price in terms of what a Government can do.
The Minimum Support Price for rice has been increased by this Government by 79 per cent from
Rs.560 to Rs.1,000. The MSP for wheat has been increased by 72 per cent from Rs.640 to
Rs.1,100. The intention of the Government to help the farmer, to help the agriculture sector, and
to take all steps to protect the disadvantaged people of the country is very clear and very, very
transparent for the entire world to see. You look at the fiscal measures; you look at the

administrative measures.

The hon. Member raised the question of futures trading. The futures trading has been
stopped. When the entire issue became a very big problem, futures trading in four vital items,
namely, rice, urad dal, tuar dal and sugar has been suspended. Also, the export of

non-Basmati rice, edible oil, and pulses have been banned.

Fiscal measures have been taken by the Government. A large amount of money has
been injected into the economy. | believe that whatever measures a Central Government can
possibly take, those steps and those measures have been taken by the Government to good
effect.

The hon. Member spoke about growth. Nobody wants jobless and inflated growth.
Nobody wants growth where prices are beyond the reach of common man. That would be a
complete anomaly in our democracy; that would make a travesty of our democracy. Nobody
supports the issue of a GDP growth where prices are very high. And it is not that as if this
Government is advocating a GDP growth where prices of essential commodities are very high,
particularly of food items, and where food inflation is very high. We have to take all steps to
bring that food inflation down.

However, Sir, growth is not a dirty word. We need growth. We need GDP growth. The fact
of the matter is that we should be proud that despite a severing global economic crisis over the
last several years, our economy has given very encouraging signals of recovery of growth from
6.7 per cent and is now projected to grow by 7.9 per cent. The infrastructure sector has gone
up. Cement, steel, coal, etc. have all gone up. Electricity generation, according to official
figures, has gone up by six per cent and infrastructure doubled to 4.3 per cent this year. It is
because of the policies of this stable Government, the policies initiated by the Government that
the GDP has grown to this extent. This is something that we should be quietly proud of while
never losing sight of the fact that food inflation stares us in the face and food inflation needs to
be brought under control. Now, Sir, | have already enumerated and | would like to enumerate

once again the measures that have been taken on the fiscal and administrative side.

Sir, as far as the fiscal measures that have been taken are concerned, import duty has been
reduced to zero for rice, sugar, wheat, pulses, edible oil and maize. For refined and
hydrogenated vegetable oils, duty is 0.78 per cent. One million tones of sugar have been
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allowed to be imported by this Government. Sir, regarding the administrative measures, the
Government has banned the export of non-basmati rice, edible oil, pulses, the Government also
imposed short limit orders on paddy, rice, pulses, sugar and edible oils up to 31.11.2010,
enhanced minimum support price to maximise production and banned future trading which |

have already mentioned.

Now, Sir, this is a country where we believe in cooperative federalism and nobody in this
hon. House can deny that out of the two pillars of any food security issue or the main pillar of any
food security issue, one has to be the strengthening of the public distribution system and the
other has to be taking very strict action against black-marketeers and hoarders. Sir, as far as
taking strict action against black-marketeers and hoarders is concerned, there is the Prevention
of Black Marketing Act, the Essential Commodities Act and there are orders that have come
under the Act. Sir, it is unfortunate that in the NDA rule, the hon. Member, who spoke before
me, was referring to so proudly, the Essential Commodities Act was diluted. It was during their

time. (Interruptions)
57t BT AASHR : *
SHRIMATI JAYANTHI NATARAJAN: Mr. Javadekar, | am not yielding. (Interruptions)
7t STRHTRT : 3R 3177 yield & B T8I @ I nothing will go on record. (Interruptions)

o} I STTaSHY : *

SHRIMATI JAYANTHI NATARAJAN: | am not yielding. (Interruptions) | would like to
continue. (Interruptions) It is obviously a problem which you cannot address. (Interruptions)
They cannot address. It is also a fact that the public distribution system was virtually dismantled
by making it a targeted public distribution system by dividing it into different colour cards for
people. All this was done under the NDA Government. But, the fact of the matter is that | would
like to say that whatever steps can possibly be taken by the Central Government have been
taken by the Central Government in pursuance of our commitment of our mandate to the
common man. Sir, what will the States do? The Central Government has no territory. It is the
Union of India. In cooperative federalism, the States are expected to take action against black-
marketeers and hoarders and to strengthen the public distribution system. Are the States doing
that? | think, Sir, it is our responsibility in the Council of States to demand that the States also
should actually take action in this very sensitive and most important matter. If a State
Government does not take steps against black-marketeers and hoarders, and does not
strengthen the public distribution system, | would say that the State Government has completely

failed in its duty to the people. Sir, if you look at the records which have been provided by the

*Not recorded.
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hon. Minister in another context, in the last year, with regard to the black-marketeers and
hoarders, by the Delhi Government, 70 raids have taken place, 45 arrests have taken place and
49 prosecutions have taken place. Sir, in Bihar — 4 raids, 2 arrests, zero prosecution; in Gujarat
— 18459 raids, 18 arrests, 71 prosecutions; in Himachal Pradesh -- 14946 raids, three arrests,
two prosecutions; in Kerala, 33638 raids, 18 arrests, 2 prosecutions. In Maharashtra, Sir,
there were 716 raids, 1,171 arrests and 756 prosecutions; in my State of Tamil Nadu, there were
11,535 raids, 3,532 arrests and 1,079 prosecutions, and in West Bengal, there were 56 raids, 58
arrests and one prosecution! Therefore, we can gauge from these details that Tamil Nadu has
performed exceptionally well. | am very proud that in my State, very serious measures are being
taken, very serious steps are being taken to address...(/m‘errupﬁons)... Very, very serious
steps are being taken to address this entire issue of black-marketeers, of hoarders and of
strengthening the Public Distribution System, which is, undeniably, the pillar of a social security

net as far as the most disadvantaged sections are concerned.

Sir, there is one final issue that | would like to bring to the notice of the House, and that,
again, is wrong...... (Interruptions)... These are not some figures that | am pulling out of a hat.
This is from a reputed daily newspaper. It projects very clearly how the retail prices are rising, the
inflation is used by sellers as an excuse to hike rates, and the difference between the price in the
wholesale market and the price in the retail market is going up. If you look at the comparative
prices of vegetables, the price of ladyfingers is Rs.60/- in the retail market, and Rs.28/-, in the
wholesale market; the price of bottlegourd is Rs.40/- in the retail market, and Rs.12/-, in the
wholesale market, and the price of caulifiower is Rs.30/~ in the retail market, and Rs.5/-, in the
wholesale market. This is from The Times of India, which is not a paper particularly slanted in
any political direction. | only use these figures and the newspaper to say that this is an issue
which also has very serious political dimensions. Therefore, Sir, it is not merely a question of
politics when | say that it is the State Governments which also have to step in. As | said, the
Government of India has no territory of its own. It is the State Governments that have to take a
very strong action and crack the whip against black-marketeers and hoarders. These people
are doing a tremendous disservice to our national economy and to the people of our country. At
the same time, we should address this entire issue of rising prices which also, Sir,.
...(Interruptions)... | have checked the figures. ...(Interruptions)... The point | would like to
reiterate, Sir, is...... (Interruptions)... These are my final concluding remarks. The fact is that
when | say this, | do not say this in a spirit of political blame game. | do not take the name of any
State; | do not take the name of any political party. My issue is very simple. It is not a question
of why should the States do it and why should the Centre do it. | believe that the Centre has to
do its duty, and if it does not do its duty, they will be called to task by the people of this country.

| have enumerated the steps which this Government has taken — the political party of which |
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am a Member, is part of this Government — and the steps that this Government has taken, |
very firmly believe, are good steps; those are steps being taken to ameliorate the suffering of the
common man. | would ask any Member, from the other side, to give suggestions, constructive
suggestions, on how this Government may improve their performance. However,
Sir, the State Governments cannot run away from their responsibility of strengthening the Public
Distribution and of taking a strong action against hoarders and black-marketeers, to see that the
prices come down. | would like to request all concerned to stop spreading unnecessary

sensationalism and panic when none is called for. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Shri Shyamal Chakraborty. Your Party has ten minutes and

there are two speakers. Please keep this in mind.

SHRI SHYAMAL CHAKRABORTY (West Bengal): Sir, on such an important issue extra

time will have to be given.

Thanks for allowing me to participate in the discussion. Sir, we are very proud of our best
space scientists who are sending rockets to the space, and are also proud of most of those
scientists who were able to send their rockets and strike in the lunar surface and extract water
from the moon surface. But, unfortunately, our Government has tied the prices of essential
commodities with the rocket and as the rocket goes high the price also goes high. When the
rocket hits the moon, the price rocket is hitting the human being and extracting tears from the
eyes of the aam admi. So, this is the situation in our country. Now | am sure that there is one
problem which we are facing in India. It is drought. No doubt about it. Flood is a regular
phenomenon. It happens every year. So, when the planners and the Government make the
plans for the benefit of the people, they have to take into consideration these things. Mr. Vice-
Chairman, Sir, drought is this year’s phenomenon. But price rise is a regular phenomenon and it

is rising almost every year.

My previous speaker attributed the responsibility to the State Governments,
without naming or blaming any State or any political party. Okay. That is her privilege. But what
| would like to say is that the anti-hoarding clause has been diluted in such a way that it
prevented the State Government from taking steps against the hoarders and black-marketeers
and they can’t be arrested and punished. Raids can be organised. It is the West Bengal people
who opened their eyes against the black-marketeers and tried to see that the land is fragmented
in such a way that it is not possible for some people, the black-marketeers, to hoard their stock.
But that is a different case. The problem is that it is the State Government which is increasing the

price of inputs of agriculture. Take the price of fertilizer. Who is determining the price of fertilizer ?
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It is the Central Government. Who is raising or determining the price of electricity? That is done
as per the Electricity Bill which was introduced in 2003 and passed by the previous Government.
The electricity rate is growing every year. Electricity is such an ingredient that both agriculture

and industry are dependent on that.

The next point is the support price. The support price is fixed in such way that it is too
inadequate to compensate the production cost of today. That is most important. What are the
hoarders doing? They are paying bigger amount than the support price for the agricultural
product. The peasants or farmers are compelled to sell their products to them. The reason is

that the Government ordered support price is too inadequate for them.

Then comes the question of oil. It is an essential commodity for transporting agricultural
and industrial products. The price of oil is regularly rising in our country. When we ask the
Government, they used to say that it depends on international price. But it is a travesty of truth.
What is the international price of oil today? It is 72 dollars per barrel. If you convert it into the
Indian currency, then, it comes to Rs.22 per litre. But what is the selling price in the market? It

is Rs.33 per litre for diesel and Rs.45 per litre for petrol.

As regards electricity, | have already referred to the price of electricity. My previous speaker
has mentioned that growth is not a dirty word. Yes, | appreciate that growth is not a dirty word.
But certainly the growth in the price of essential commodities is a dirty word. No doubt about it.

That is what we want to say.

Now | come to BPL, which has been referred to repeatedly by several speakers. What is
BPL? According to the Government reports 77 per cent of our population earns below Rs. 20
per day, that means, actually, 77 per cent of our people are poor. So the Public Distribution
System should be introduced for those 77 per cent people at subsided rates. If you can provide
tax concession of Rs. 4,20,000 crores to the corporators, why a portion of that can’t be
transferred for subsidising agricultural and industrial products which are essentially meant for
common people? What prevented the Government from doing that? Actually, the people have
been cheated and exploited by the polices framed by the successive Governments. If the
Government brings all the essential commodities under the PDS at subsidise rates, then the

prices in the open market will be compelled to go down.

Sir, today a cartoon was published in The Hindu. The cartoon says, “We can promise a 100
per cent cut in emission because with the ever rising prices, there will be no cooking”. Thank

you.

7 goryEoT forart (STR 9a9) < SUGHIRT He18 Y, U8 HETS B+l ¥R 8, SHdI 531 |
QIGTSTT TTTT ST Ahell & foh 31T AR H U @eR Bl & fevraa yeer # 5 g ot €, 9
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AT Geh 1 BT dioT WRIE $R 3R 3! Bl a1 B, I AT B ST W &1 38/ I7h
ST 1 a1 UST 81 191 51 I8 SIS Wi &, Fid die1 arel g =1 3¢ iy fovetl e @12
3R A 1 7 919 $ug f forell 21§ T8 S aredl g 6 i 7EE 2, 98 gan frafy a9
TS 21 89 B Tcl HeS IR 991 $Rd © .. (FIUT)...

it ot gre (AER) R w82

#f gorqEeT fErRt : g F 99 B U9 IR WK 81 AT P g b G DI HIAd Al
2T Y el & 3R 3R aToIR # g WRie STy, A1 SHS! HIAd /7 $uY Ui fbal 81 1 au
TRT el w8, S9felg a8 1 BUY dTefl g & diof TRlT &, I Bl fUar o=, I 311 B
RIS @I B 3151 I8 TR 3EaR # Bl 81 § I8 FHE1 I1edl § [ I8 S 7ETTs ©, I8 "
geift 921, afch I8 787Ts 1 9371 had Bh I8 § fb SHBT % Ha1-+41 i1 Xgdl 8, <ifh
S g1 81 81 39 HETs $1 89K Siaq UR fHa1 3R 2, 59 {49 3 T Yoidral qrofR &
Wwﬁ’cﬁwm Ronald Reagan#@ﬁlﬁwmﬁﬁ“aﬁﬂﬁwﬁﬁmaﬁﬁﬁ
RIIR BRI B gATS B dlel ISR B A8 (6906 SRARI A o STl &l dve YER
T TR e arell &) aRE Hid &) WIEFR 8l 87 I8 § Aes| I8 Ronald Reagan &1 &l
gl

39 AT I8 & b AXPR §IRT HEWTS DI AU BT Sl IRIDT &, T8 J4 T AT JaAbid IR
MTRT &1 T8 SAbSaTol P FdhR § Al Pl WRAKT I MR AN DI Y 37, UG H 59b oy
FATR YA BT TG ANTET A §... 3R I8 IJRGIRI H Igd TR B M| 37feierdl =
A 9 {6 i1 A1 Gawia &, I T 41 &1, f57 9gail o1 o el & Sifaq 4
A9y 8, I A1 Hact 22 BHRIGT & 3R T § RG] I IcaTfad il 317 A 8, 98 63 Ufrerd
21 T 319 3R IADT T MR I &, Al IMGH! & Sira # iR+t 51 i & - Rren g, aRag=
g 3fIR 1 a1 &7 8, I8 AT & EHR Al 1, ScdTe BT 50 URIeId &, g Sl &ld gadbid
TR a1 ST &, S8 SHGT BIg FHIG 98 Il HEIGd, 317 S & & Sfiae &t <
3P TRY &, BT IR $ad S1C B ASM Bl @i B 6, UL I 3MTeH] e -7eas o
BT 8 A7 91 a1 1 &, Sh! ft Xl A STET B, 99 | ST 81T, S9! 92 Bl UgIs Bl WY
SIS HRAT BT, ST WRIGH! 811, A1 3777 WY 3 I gRAR &1 ST A1 119 8, ST
50 URTeTd 98 S 9ISl 4§ 9 R odl 2| Y I8 SR fd T8 wR {6l goR &1 $is Frizor T8t
215 U BITT A1 ISTERVN 3TYP! <1 T8l g1 AT R T3 fSeel] ¥eTd T 3 317Y 3R 3[R
3T AT AT o TR hire B, a1 foed W SoRdY 1 off eR # #Wiex &M &1 Bl 81 J AT
TP A AR SM AR &, STafdh faeel $I gred H1 BT UST 9 371 & b Hiex & a1 Big
TET IO 379 37TT I8 ALY fH IH AL BT 3R AR HUN IST AT T81 T1| ST SUHRDHT &,
g I3 AIC d1 BIUAT 1 &, RifP TS Ta] 9¢ Ya! & 3MHE! fhd! 9 I8! 87 AR 91
H U% 9gd 981 A9dT © Sl easy money AT 7, Sl UETAR BT &, D! HHS & 37 A
21 A R w18 & 3 Aid 2, ST a1 3nfere fafafe & deh-dsd I ol e v,
Sl &4 WEITE B Sil 3R &, 98 SRR few@rs 81 <dl1, Wy 1 TR a8, fa! 44t g8
SIS &, Sl ASTGR] BRI &, TIREAT8 UK &, FTTah] 3117 1 $Is 370 A1gq 781 &, Hes Bl
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IR 31 WR feETs <a1 81 #eled, # ot RacoRers T 91l a8t = &l = 9ot fs 9 -t
He, T9-T9 U B F &1 T Y81 {6 SR RITR? I8N Hal S F&1 1 e+ &l easy
money &1 TSITSYT Tl 81 3FR Soit 71 fBll ®I e SIU, a1 98 &M &I dn? Iqh!
Bl.... 3T I Y & am &) S Fa9 Sl IR 780 SN 8, 51 954 9 R <2 4 o
& feill, 98 A1d-3118 & H¥I9 FHad feoelt 7 T O TAR FHIS &1 iR gART RAfY &1 98 S
Tt B, SH! @ gU BH Tl oI o WEIS WR fardl TR &1 IS it o

U 91 U8 € b Sl GaxT Yehic 8, g8 Yaxl YaAbid &1 el Jar1 8 b g9 ot
HY-TIh &, BARI 11 WG B AThd &, BART 11 YT 2, I8 WG Bl dIbd & fEdd 4 &
BARI Ugd W fha1 aTex BIT ST I81 57 SI & A1~ I8 HES Bl F2Rig Gadbid 7
IS b BTH AT dTe] ATSI-ATHTT Bl BIFI b KR MR TRET B IR G071 Il 8 AR 7 8
R 131 B BIACT BT GaAbid a1 UK 8 — I§ {1 P, Fifd I8 Sl Hal & 8, 98 39
Jadie H A TE1 BT 81 319 AT I8 <RAY 6 ST HI 9 &1 &, SAP] BRI T 87
SHBT HRT I AT e 1 I {F ST ae] PRER &, T8 dIe] SRIAR T IR
Yl &b Yd 65 BSIR BRIS BUY BT AT TS G8 37 ARG BRIS AP Ugd T &1 $HP] AAd I8 &
{3 <91 B APl TN ITUTE BT 92 UK Sl 1 AR &, 98 TSI HRER A 2| Heled, 1 iR
TERIET HHAT Hf SHRERT HRCAT 2| 39 BIS-AIC AR &l @1 Udhs ol — 3l A
T M < T & — Afeh 3 <1 9<1-9< wrufan €, agvsia wrfai €, 3 R TR 9
SHRINT BRET §, $TP] Dls T8l oGl § Rlfh FSIRT, STHRER, §$ JHAR AR Iei-ar —
D! Sl iG-S 8, I8 AiS-TMcS Wl I B IgI™] BT 9gd a1 BRI AT STl 81 Sl H
HEAT AR § 6 BRI IS T T T2 51 S T NI & 7 81 BT I8 BRI 1 AT W1
GRET BT 91 I8 Pl Il &, 3Tl SART STe [FRAR ge 81 81 Wl °1c Pl &7 81 W& Bl
B UBcl AT Wl B 2, olfh 8RR Bl &b d1 97 Hadl g iR aTael IR FIH SATE]
SR fa1 J1 Sl §9RT So8 8 A1 G-l Bel 8, I UR SR B4 & 171 7R 37151 89 <2 &
e 1% oIk =Tael & Ieure W W HHI 8% B ST AT ATTLIDBAT 59 1 B! & b Wl H ey
¢ 3MR ot forder g1 =il J F7of fHra=T S8t 1999-2000 3 1.9 IR o1, 98 3ATST HEaR 6.6
TRTeTd I8 T 21 fhami 1 WKl &R0 UR Bl (A1 AR offdp TSl 73 Tfrerd o wwil
&R R Fol A B Aawdl A b 8, §R 8, STP] BIs Add 81 8| 59 qeb 3T ITb! =1
QYT T8 BRI, STd T 3T SADBT §bi b trap H, §bI b TR H Ae] A9, I9 db STBT
RT3 {5 TpR 1 YuR T2 81 FehlT| TIETH S b1 W FATe! ST 1SSl <1 g
3id 1, H Y8 Dyl ATEdl g P Ol B & - H AN 8HAT 9 bR 1 1 DR Yo b &1 el
- I HEdl B FRIGT B 3 IS aRafdsd, Big girara N g Syl gAY FHTSrara
TS RTER B! Bl RMeh1 b frq FF7 TRl uR feary Bl 8, H SThT SGROT BT 18l &
Tt 1 arrareares AT a3 BT S el AR &b S UTT H 31erd 81 811 T8 BI a1
112G 5 i1 1 ST 1, D! 1 3Rl AN 2, I UR Sl 3R] W AT 8, 3R g8 JIoIR 3
Wﬂﬁﬂ’a’@féw%&'ﬂ?ﬂuctuate aﬁlmwﬁé%ﬂwﬁ%‘lmaﬁ maximum rate %\’,
ITD! cost accoumancyaﬁiﬁﬁtransparencyﬁ—iﬁé,Eﬁﬁﬁ'ﬁ?ﬁlﬁﬂﬁéﬁ?wmw
HAT &1 AT B Q1-@TS 0N ¥ DR 5 AT 6 YOI T &
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4.00 P.M.
it ITFHTRT : HUAT FAT HITYI

it gorymot forart : @rem=l S HRG! BT SAR-ISd &1 B! & 414, T AT T IR A1
15 TfreTd | SITET = 811 31791 39 & & & fHAM ol el IR BT § d9 SHBI XS RIT
BIAT & 3R U 918 oId H¥iel WA 81 Il 8, 59 971 & BT § T WRBR b NGH § 98 Fofl
STt ®, 99 ST S fhd=1 811 81 ST 89 @ I8 A9 <2 & fh 1 Badll & g H &9 |
P 16 AR & 3iER SAR-S BT AT TS g8 6 AR 7 IO SATET 81 AT 1 AR,
P BT 3= e B S A e ey R S9! T A g3 81 721 S AR
AR IR TS STaT-%R [Hel| (9 @ "), BN avqaii &1 Srdi a2 Arenfies awgai
B Il A IO T T 2| WA BHST 7 9 3ot R 7 dwgfa < § fo
fHAM! BT ITH! AT F HH F HH 50 TR o frer anfavl s9 w 9 $Ig & 718 fean
T 21 3 a7 I8 el WA 8 1 iy awqgait ofiR i @rer uereif ue st e wret
B Bl H AFIIYUl RGN 811 AT BH ST YU B AR I 18R F AT 8l, PR ITH
PIs RIERT 8] 8 1 89 Al e Sedll

it STy : T Sft, g wRkul

2t goryEoT frary : # I8 FE1 918l § [ Wl b IR H 59 O 39 gIAATal AERI IR
gfvrare Aifcrt qa €T @l ST, &9 9iET T81 I, 99 T ddel ARY-YIRIY A HH Te!
T {3 I8 5T WRBRI B [THERT §1 8AR arquell A1efl 7 S1d 1 Hel o Sl gt st
2, I TIST B, SHHT I 1 AT & T H 1 MY A BT S T N, AR BT S T D,
AT &1 M T BN, 3FTS BT FUIC Y5 T BN iR ARI FTHATR] T AR B <, T
SIEEREE]

ot TR : T BIRTTI MU SITST T o foram Bl

i} ot foramst : saferg 311 R e 2 o Sta da a9 anferes iforail 4, iy Aifoi 4
giarel aRec T8l B, T FiE BT YR 8] SR, 79 Tb HeTs Bb Il Tel, had 984 Pl
HET a1 XM AEIG Y, H $781 W1 &b A1 37U I1d WeH PRl gl Igd-9gd g=IdTa |

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, can | speak for a moment? Sir, | just
would like to bring to the notice of the Minister a fact. | was driving from Nasik to Mumbai. It
was in the evening, about 8 P.M. Two truckloads of onion were being thrown off the flip. This is
so much for the Member who was speaking on behalf of the Public Distribution System. Thank

you.

2} AR g FHATH (STR =) : IR, 980 & 19R J8 W R 81 @1 5l
HETTS Bl 11 3 &, 30D aR H YR1 <31 AN 81 899 ugel Al Sl 89R SR Had |rgar
gret €, =M WY U AT iR far SnfeR ot ¥1 AR Ared 7 v arof} § war g fh —
“R VST T DIol, TS AT AT SAIST” 19T 89 9w T8 ® &6 8R <t erfae €, fred 9t
TIRR F 3R 39 A & TTR &, ST o I Faax § 1 I 22-23 B9 9fT el off
I S Il 38 DU U el &1 $HH 65 URIT B IGIRI §1 S TS el 20 ¥UY fbedl o
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3iR fSr e TTia arel SATeT o1 B o, fTeh folg SRR Faeht © b 89 3 et & forg ifa
T B, T T[S DI MM ATGH BT SRIATA BT AT, Rifeh A1 I Ugd 4 q1e 8, SHg I
TS W B BM Fell o U, Tfeh ATST 81 IS T 4 I bl TATI 37T M BT AR B
PUT S 319 3MMSH P HUR 3R 37T I8 S 40 BUY fbell 81 AT B1 U= 149 H 215 BUY fdpedl TR
UEI TS &1 T[S H Al U< BT TR 37T 18-20 BUY IR TR B

SN wferT arel B, S9d 3iex Wl ¥ &1 9 Pls hisc o1 8laT 7, R @) dlerd & f&
HI UIET &) TRBR 2 MR 579 fEAHREe A1 81T & 1 el € o 72 o R ¥R war oft
BI aoTe W 5l RTERI A1 STa! 1 811, 89 T81 Ped [ 3o SRER] 78] 81 offd 78
& g RFER oibd 9aR 9189 iR We Tatie § iR o wforr uidl § 98 gemges
Yeifafaferdta fog Tam 72 2, fedsfee ofiRT &1 <1 ared € oii} shfee il 89R geb gar wan
g, S Pl A e d 9 91 /2 © AR ID] 99 PN DI AR WIS AT § ST8i HiId
ISl B ARBR 7 Bl S8l HIUF Bl TRBR 7 8, I FI &l g1 WS il 8, i ar
faeelt 9 9gd 2, fed I8! @) gl @l = oreed el o jE|

Y T B TR BT AolTh ST X8 21 MY 62 Fret I1oT fhar 3R {59 12 BIs Al &Y
ST 4 X8 & foIg #oTgR b, a1t S TR 6 HieHe | ) uiferfeas o) I8 &1 S9!
HHTETT Tl PR & &1 31T H AYD] T§ Hel a8l g 15 <2 F 270 | SAT&] el H Taaarse
HRT AN 9G] &, AT SAB oY Ju=7 WIS 32 &, A9 S9S (oY S a1 W& 8, qI-98!
TR 7 %%, el St T g9 7N 9@, I8 89 <141 R 21 39 RTHER €1 Bk aifed
BT AT “Y 9fh T DI, ST ATAT ST TGN TR & AN b U H F RIST FbTet ofil,
I 3SR T-TH BT STodT ST TET B 1| SAFAY §F T &1 aTed b T Ted | 1 81
TR ? fUBe ATl & FaHR W 339 9Tl & Ta%6R H GaR A8 &1 Tl § 7 SR MR8 ?
HRPHR PI FTEITATE ? ..(FAY).. 89 I8 I A8 & [P AN 9 H SHIhICH RIEHA B,
! 8 g &) 999 91 SHIBH! Bed 8, TR I & A8l 7 8IR I & godgIRd
HIIE D1 62 ATl H g1 I G471 {41 & fob Joiufcrai A <l olr SelarI ofel Sl & 3iR s,
2009 H ST SR SeiaRI gafl, FT4 =qT oI Seiaer oSl 7T, R4 &1 IS HICHR Ih] Ue
WRT ST X8 21 11T 89 SRR A Bl e, SIS & gR H Ahs al MY 3R &9 sl Uod
Bl ..(FIYM).. B4 A1 © P i1 791 S dTell UIet 7, I8 10 IS H Bl Hf THg | T2
ST ATEd! o, SRl 31U ST g Al Tl 91 9TETI .. (FaET)... 1 $10 S aR Bl
QI TS H &l o .. (FaT).. {3 9 B0 STe R & foly Uh-Ud 79 & dTel o Tl AU &,
319 I8 GS H 1 Y, 319 I8 UTfhI Bl SRl § S| T0 FESHR I SIedT o7 ..(TH
B =), A, H A7-77 TRb & AqTel 3T S W AISHY A H MMAT E, DI T3 b e qra
319 3TYHT ITH statue Hl T < IT 2. (JETH)...

7 STRUTRT : HIFYRT ST, 3777 U189 1991 WR dIfe

3 AR g IR : 39 el St BT @R <2 F Al F 9 A I (AT, W, §
ITS¥ /1551 UR 81 a1l X1 gl .. (yaem)...

7t STRUTRT : T2, TET U199 1SS A1 &4 W1 G 38 B .. (FagM)..

7} SR R FIAYRT : S10 ASHR AR 7 < Bl SHHMH! b foTY U g1 gR-Efe B
iy <=
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it STUTIFY : 379 31T AT BT

4} SR g TG : 10 SFTSHR ATEd 1 AP &7 3 S {2 I oY, 3R IRBR
I 32 Pl A TIcil, ISP AU IS 3R ANTG LT ADHR T, I AT Sl §AR S2 6T 84
g, I8 TE BT | ..(FI).. 3T 70 RIS AT ..(JT).. IR IS F 30 aF A
et Y T gy €1 3y IRy 3 Sirus 62 1t @y fhAr § 2 L (HaUr).. S ArSI-9gd
Hg U], I SISl B SUAHIIRT HEIed, H I8 Hel daredl § [P SHBT $B URAMC
ST AT SMYI 519 89 W9 $B T PR I ©, Al (R BH DI a9 BRI I &Rl % B
27 BH ISR Bl Holl IR BIS X1 8 b g Sl =18 T8 B dll...(FauT).. W, Uh-al fe|
..(aE)...

7t STRUTYRT : HIAYL TS, IMMIRT FHI FHATK BT TIT 21 .. (). T DI

Y srgar fig IR W, ta-31 e ok < ARTY 89 1 ot drea & T 8
..(TTHTT)... 3T 411 ] 8, Al dlef QIR ... (FFETT)....

it IT|UTARY : B Gierd TET E, TR GH W B 2l L. (FI).. 9HT shfse, Sfie g
BT ... (TIETT)..

7} 31 e FHITH : 1 TIS™R 2, IqD] B & o & fb g f7ae d1e $ogaR bl
UFRTATIC B Ahd Bll..(FTLH)... TART I8 Tl 7 & 3D gy e dg foar
ST ... (FIHT). 3R 3HF $HUR Yhided I TR B S, ... (FaLTT)..&H I HEl Il fh
S B9R U THideeRe o ¥, 98 8¥ fa &9 8IdT o X8 81 I8 g9R forw us o) f=idm &1
g gl ...(gaur)..

ot ST : 379 3MYBT T BT USIl You have taken more time than the time
allotted to your party. 3T HHT ® élQI Shri Malaisamy.

#t SR fig HIAYR : 1 WEd WIS AN E, I9-dS A, T9-TS .. (FTYM)...
gafay &9 I8 A fb Wiiderard s &I 9917 91T 3R B MuiRd &= & Hify aa &t
ST ORBR TS & oIV B9 & 3R U dholfaed Riifafere! o fh &9 9878 & the
21 89N <9 $ SH-IRE PRI AN YR § I8 &, F1 89 Aledl # ] (911 ATl 3 A<l
TY SET ATEd 87 B SHT ) BIS 7 BIS Q1% BT 8T

MR. DEPUTY CHARIMAN: Dr. Malaisamy. Your party has got five minutes.

DR. K. MALAISAMY (Tamil Nadu): Thank you Mr. Deputy Chairman, Sir, for calling me on
behalf of the AIADMK to join my colleagues here to speak on this very important subject — price

rise. Due to paucity of time...

MR. DEPUTY CHAIRMAN: You are entitled only to that. What can | do? Had it been in my

hands, | would like to give you more.

DR. K. MALAISAMY: | am fully conscious of it. Sir, | may not be able to complete my task,
except to touch and go to the issues.
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Sir, coming straight to the subject, the macro-level challenges or threats like global
meltdown, global warming, global recession, etc., have got a direct impact on inflation also,
but, not to the extent, as others have highlighted. | agree that it has a marginal affect. This is
how | look at it. | am saying this by taking hint from the hon. Prime Minister’s observation,
followed by the Deputy Chairman of the Planning Commission, who had said that all these
threats and challenges have got an affect on India. But, it has got only a marginal affect. That is
how they look at it. In such a situation, one cannot take excuse that it is due to things beyond
their control. As far as | can see, the macro-level issues have a limited impact. | come straight
to inflation which is very much talked about by all. Look at inflation at the international level and
inflation at the Indian level. Inflation at the Indian level, sometime back, had reached to a double
digit. Of course, now, it has come down to 8 per cent and odd and will continue like that. A lot
has been talked about inflation. Sir, it is not occurring for the first time. Inflation is in existing for

quite a long time in India.

Coming to price rise, as my colleagues have highlighted, the prices of essential
commodities have gone up by leaps and bounds. They have gone up from one peak to another.
The prices in the domestic market have gone up like anything. For example, the price of onion
has gone up to several times, potato has gone up by 44 per cent, primary articles have gone up
by 9 per cent, pulses have increased by 23 per cent, milk by 10 per cent, rice by 12 per cent,
etc. In other words, the prices of essential commodities used by human being have gone up

and up.

Sir, according to me, in this particular case, with regard to any issue, there are controllable
factors and uncontrollable factors. As far as controllable factors are concerned, they are within
the reach of human beings. On the other hand, in the wake of science and technology, we are
able to do something even with regard to uncontrollable factors. If that be the case, | could cite

one or two reasons. One is the mishandling of the issues which are faced by us.

It is on record that the Government has gone to the extent of exporting rice, wheat and
pulses recently when the prices are going up like anything. When the prices in India are shooting

up, why have they gone for export? This is my first point.

Secondly, Sir, there is corruption. In the rice export, a scam has also occurred. The sugar
prices could not be controlled even during festival season. Sir, the Minister the other day told us
that he has to make a balance between the interest of the agriculturists and the consumers.
While | agree that the interests of both should be protected, but, at the same time, balancing

has to be done without affecting the interests of either side.

Sir, due to paucity of time, instead of dilating on the various causes and reasons for the
price rise, etc., | would like to come straightway to the measures to be taken so that the prices

can be contained because | am more concerned about it.
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Coming to point no. 1, they should go to the root cause instead of looking upon the
periphery. | used to cite even a couplet from Thirukkural on this score but | don’t repeat it here. |
think, first the root cause of any issue has to be found out and then its solution can be found out.

Now, Sir, coming to point no. 1 ...
MR. DEPUTY CHAIRMAN : How many times you would say, ‘number one’?

DR. K. MALAISAMY: Sir, when | am talking about the measures, | have got three or four
measures which, | think, are very relevant for the Minister. Sir, you had given me five minutes.

But so far | could have taken only two-three minutes.

MR. DEPUTY CHAIRMAN: Unfortunately, the clock is right here in front of me. You have

already taken five minutes.

DR. K. MALAISAMY: Sir, kindly bear with me. | will try to finish in two-three minutes. Sir, |

am very conscious about my time.

Sir, coming to inflation, the Government and the Reserve Bank of India can do wonders to
control inflation. They should ensure money flow and they should also reduce the interest rate
and lower the tax to boost the demand and induce savings and investment. The Government
should spend on infrastructure and social programmes. This is the way the Government and the

Reserve Bank can do it. This is number one.

Then, secondly, Sir, they should deal with — some of the hon. Members have also
mentioned it — unscrupulous elements strictly. They should not have any sympathy for them.
On the other hand, they should deal strictly with the unscrupulous elements and anti-social
elements like middlemen, hoarders, black marketeers and unscrupulous traders who are mainly

responsible for artificial creation of demand and supply resulting in price rise.

Thirdly, Sir, there is a need to streamline the corruption-ridden Public Distribution System.
Madam, Jayanthi Natarajan was saying that it looks as if everything is okay in Tamil Nadu.
Where is Mr. Siva? ...(Interruptions)... Sir, he should not interrupt me. ...(Interruptions)...
They say that everything is okay. According to me, the PDS is meant for the poor people, the
card holders. But whatever is given under the PDS is being siphoned off and taken away by

some people and en block it is blackmarketed. ...(/nterrupt/ons )

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... It is not necessary that
everybody should get up. Please.

DR. K. MALAISAMY: Sir, they should ensure that it should go to the right persons at the
right time. ... (Time-bell rings)...
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Sir, coming to revamping the Food and Civil Supply Department, it is white elephant. They
are not doing its job properly and they should be made to work. You should also think to
reorganize and review its working so that they can do their work effectively. Sir, a mass
consumer movement should be started so that whenever there is arbitrary increase in prices,
they protest and see to it that the Government is made to understand what the public
wants. The untimely increase in oil prices has led to the rise in prices of so many articles.
What | am trying to say is, they have increased the oil prices retrospectively; instead, they
should have timed it timely correctly in such a way that they need not have combined it with

this.

Sir, one or two points more and then | shall conclude. The rate of inflation to be negative
and rise in prices, are two things that should not go together. Unfortunately, in India, they go
together. Correct prediction of monsoons is an important factor. In such a situation, they must
build on their stocks and properly store them, so that in case of deficient monsoons, the needs
are taken care of. In case of a delayed monsoon and deficient rains, there is speculation. So,

hoarding is taking place. We must think about how to avert such things.
MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. MALAISAMY: Wastage of food and pilferage should be avoided by improving

storage and processing facilities.
MR. DEPUTY CHAIRMAN': | think | have given you sufficient time. Please conclude.

DR. K. MALAISAMY: Too much dependence on rains and irrigation for agriculture
should be avoided and more and more agricultural products like pulses and maize must be
grown, so that food production can be increased. Water scarcity is another problem. Last
but not the least, Sir, there should be rationalisation and reduction in import and increase in

exports.

Let me conclude with the fervent hope and request to the hon. Minister
and the Government that the system must be reviewed and tightened in such a
way that the measures take care of price rise whenever it occurs. They have been
saying that they have been doing this and doing that. But the ground reality is

otherwise.

SHRI N.K. SINGH (Bihar): Mr. Deputy Chairman Sir, | think that the hon. Minister for
Agriculture, who is such a consummate, keen watcher of sportsmen, must be finding himself a
bit bewildered that in such a short session of the Rajya Sabha, to be bowled twice over

completely, once on the sugarcane stuff, and then on this stuff about prices, both of which
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seem to have somewhat taken him by surprise. For an astute player of his kind, fortunately,
Sir, unlike Don Bradman, this is not his last innings and he can hope to really salvage his

reputation.

Sir, couple of things are very clear. First and foremost, the current rise in prices is a
combination of several factors; combination, first and foremost, of endemic, long-term
disequilibrium between demand and supply, changing consumer preferences, plateauing of our
productivity and disruption of global markets and distribution. Some of these lend themselves to
short-term solutions. There are others, Sir, where the causes are more endemic. But there is no
getting away, Mr. Minister, with the fact that unless supply side responses are significantly
improved, it will be difficult to make a short-term dent in the situation. One unhappy thing is that,
unfortunately, this does not seem to be a spike in the prices from 2007-08; this seems to be an
endemic long-term trend driven by three important factors. First and foremost, Sir, driven by the
fact that meat consumption is going up at a rate which is unprecedented. Second, Sir,
population, which is six billion today, even with the best of efforts, will hit 9.2 billion by 2050.
And, thirdly, Sir, the inability for global productivity patterns, cropping systems to sustain higher
levels of productivity in the light of the changing dynamics of climate changes seem to be

insurmountable.

My suggestion to the Minister is, concentrate on two types of measures. First of all,
concentrate on some short-term measures. What can you do in the short run? In the short run, |
think that the most important thing he can do, Sir, and the London Economist, about which |
had the privilege of mentioning to you, which carried a special supplement only two weeks ago,
said, as far as India is concerned, how do we minimise 35 per cent waste in fruits and vegetables
and 44 per cent waste in a whole range of other crops. This can be done by, of course,
concentrating on something which he is doing, but accelerating it in terms of marketing linkages,
prolonging the shelf life and enabling the advantages of cold chain to small and medium farmers.
This will give some short-term returns which will be very gainful and beneficial. | come, Sir, to
some long-term factors since the time available to me is very short. Fortunately, investments in
agriculture, which in a 25-years cycle went down significantly to just 1.2 per cent, has cropped
up in the last 18 months. It has again gone up from about 1.2 per cent to 8 per cent. Will it make
up the past? Historically speaking, perhaps not. But | think along with the challenge of making
up the investment deficiency, one sad part is, Sir, that the per capita availability of foodgrains in
the last five years, and particularly, in the last two years, to the poorest population of the world,
has gone down. That is why, Mr. Minister, | am sure you are aware that the FAO Conference on

Hunger, that we just concluded one week ago, ended its last Resolution to say, "Tonight in the
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world more than one billion people will sleep hungry.” As far as India is concerned, in the last
18 months, 250 million people, according to the UN statistics, have gone under deeper poverty.
That is one of the factors that we need to attack ourselves. We need to attack ourselves on
adaptation of cropping patterns. Mr. Swaminathan spoke day before yesterday in Parliament
and he mentioned about the findings of his inter-Governmental Report how crop productivity
and protein yields in crops are falling dramatically. Is our research and development keeping
pace with how to adapt with this inevitable phenomena? How to change cropping patterns
which are more drought resistance, which require less water and which are less dependent on
chemical fertilizers to be able to sustain the plateau of productivity? Let me give you one
example which is alarming. Do you know Minister that the world is gripped by bees’ virus?
Bees are dying all over the world and that this decline in the bee population is leading to this
huge problem of pollination. In case of China, we are resorting to hand pollination. What are we
doing in terms of research and development to ensure that this bee virus, which has afflicted the
world, does not afflict India, which, even the most severest knock, we can receive in terms of
trying to seek crop productivity? So, there are challenges of a short-term nature. There are
those which you can do in the immediate future to improve supply side responses. But there are
more important challenges which you have. They are challenges of demography, challenges of
change in consumer preferences as meat consumption puts greater pressure on the food chain,
changing pastoral habits and adaptation to the problems of global warming and climate change.

Thank you.

SHRI Y.P. TRIVEDI (Maharashtra): Mr. Deputy Chairman, Sir, the topic which we are
discussing today is of paramount importance, namely, price rise. In economic terms, it would
mean spiralling inflation. Inflation can be of many types. It may be cost-push inflation or it may
be other type of inflation where too much money is chasing too few goods and that is what we
call the price rise. The price rise is visible in all spheres. | might point out that in my city,
Mumbai, one square foot of area in a flat in some parts of the city costs as much as Rs.1 lakh.
The prices are rising in real estate; prices are rising of industrial goods. Today’s morning paper
says that the car prices are also going to see a very steep rise. But we are concerned here
today with the price rise in essential commodities which concerns the common people. The
common people are affected because of the price rise of essential goods. What is the position?
If you look at the statistics — | have got plenty of them, but | do not intend to rattle them
because much has been spoken about the statistics — there is a wide gulf between the
Wholesale Price Index, the Consumer Price Index and the actual price paid by the householder

for buying his commodities. Even the Consumer Price Index is also not one index, but there are
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so many. There is consumer price for industrial workers, for agricultural labour, for non-manual

labour and for rural people.
(THE VICE-CHAIRMAN, Prof. P.J. Kurien, in the Chair)

These types of indices also sometimes create some confusion. So, we should have some
narrowing down between the Wholesale Price Index, the Consumer Price Index and the price
actually paid by the householders while buying the commodities. Now, | think, this House,
rather than trying to put blame, should try to find out what are the causes, what is the effect, and
what are the remedies available. | would submit that if you look at the causes, one should not
forget that there was a failure of monsoon in West Bengal, U.P. and there was cyclone and
floods in the southern parts of India. Today, you are talking about rising price of potatoes which
has gone almost hundred per cent higher. But, we may not be aware that 40 per cent of the
potatoes production come from West Bengal, 30 per cent from U.P. and 30 per cent from the
rest of the country. Because of failure of monsoon in West Bengal and U.P., the potato crop
has been affected. The tomato crop has been affected because of the cyclone and floods in
southern India. Under those circumstances, there are remedies which we can think about. The
same Agriculture Minister was proud to say last year that there used to be a queue before him in
his Office of people from other countries who wanted to import rice from India. So, we had
buffer stock in all respects. How is it that suddenly, the situation has worsened? What are the
causes and what are the remedies which can be worked out? | think, what is necessary is that
we must have some provision for perishable goods for a buffer stock. We have got the
Agriculture Produce Market Act. But, under this Act, the mandis are at a far distance. And, that
is why, adotis come in the way and they pocket a large amount of money. There should be
mandiis or the collection centres near the farm house where the farmers can immediately bring
the products and they can be kept in cold-storage for a longer period. If the buffer stock is
created, this type of scarcity, which has arisen because of the failure of monsoon, would not

arise because then the things can be taken out from the buffer stock.

Much has been said about imports and the Agriculture Minister is quite open for the imports
to be made at a subsidised rate or without any duty at all. | think, this is a policy which has to be

supported.

Then, much has been stated about sugar. But, when we are discussing
sugar, we must realise that it is also a political issue. (Time-bell rings). | will only take two
more minutes, and | will only give positive suggestions. So far as sugar is concerned, one
has to be mindful of the fact that there is a grower of sugarcane, there is a consumer who is

consuming the sugar and there are also sugar mills. Interests of all of them should be taken into
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consideration. There must be remunerative price for the sugarcane grower. There must be
affordable price of sugar for the consumer. At the same time, you must see to it that sugar mills

do not die out automatically.

We must also think in terms of another Green Revolution. For that, it is very necessary that
we must think in terms of water maintenance, or, water harvesting. Water is going to be a
perennial headache for all of us. | think, we all must think in terms of preservation of water. In
the city of Mumbai, the Municipal Corporation has started tapping the wells and they have found

that large amount of water will be available by tapping of those wells.

We must think of fertilizers. There are barren lands. The barren lands can be converted
into cultivable lands. India can have the largest amount of cultivable lands. There is Desert of
Kutch in Rajasthan. If the Government does not have the resources, they should be given to

industrial houses which can covert them into fertile lands like on the sides of... (Interruptions ).
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude.

SHRI'Y.P. TRIVEDI: Much has been stated about the hoarders and profiteers. Some figures
have been given as to how many places were raided, and, how many people were prosecuted.
Sir, prosecution is not important. The important thing is to see how many of them have been
convicted. The number is much less. The real reason is that the Essential Commodities Act is
very faulty. What we need to do is fast-track courts to deal with the hoarders. | have no doubt
that our Agriculture Minister, who himself is a farmer, is conscious of all these facts and he will

be able to find a remedy to the situation. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. M.P. Achuthan. You have to conclude

in five minutes. (/m‘em/pt/ons) His party has three minutes time. | am giving five minutes.

SHRI M.P. ACHUTHAN (Kerala): Thank you, Mr. Vice-Chairman, Sir. | will try to conclude
within the allotted time. Sir, there is no need to quote figures to highlight the price rise.
Everybody is concerned about the price rise, and, people are on the move. All over the country,
people are agitating. Yesterday, in Tamil Nadu, thousands of persons were court-arrested.
This is not an issue of one party. Rising above the political affiliations, people are agitating
against the price rise. Hon. Minister of Agriculture assured this House that there is no shortage
of foodgrains and that we have ample stocks of rice, wheat and other essential items.
According to the figures released by NAFED, during the first six months of this year, India
exported ten lakh tonne onion. That shows that we have got ample foodgrains and other
essential items. Still, we are facing shortage or scarcity of essential items and having price rise.

What is the reason? The reason is: the economic policy of this Government, and, the unbridled
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liberalisation policy of the Government. The philosophy which guides this Government is that the
market forces will decide everything; market forces will decide the price. The measures taken by
the Government are in tune with this philosophy. That is why, still, the Central Government is
allowing future trading in many essential items. So, the big traders and the corporate houses in
retail trade are able to corner the food items, create artificial scarcity and increase the prices.
Another factor is the commodity exchange. Here also, big players are able to manipulate the
market. The Government is not taking any measure to prevent hoarding and black-marketing.
The Government says that it is the concern of the State Governments. Sir, in 2002 and in 2003,
there were two amendments in the Essential Commodities Act. That notification was repealed
only partially. Still, the Government is not ready to repeal it totally, and, coordinate with the
efforts taken by the State Governments to prevent hoarding and black-marketing.  Sir,
everybody concedes that to contain price rise, and, to give relief to the common man, the only
viable solution is extending and strengthening the public distribution system. | am very thankful
to the hon. Minister for commending the Kerala Government’s performance in the public
distribution system. But this House must know what the Central Government is doing to the
Kerala Government. Kerala is a State, a consumer State, which is depending on other States for
every item, rice, vegetables and everything. In such a situation, we are able to contain the price

rise, and, the price rise in Kerala is comparatively low.

Take the Consumer Price Index for rural goods, in Kerala it was 485 points in September
whereas in Punjab, it was 568 points and in Andhra, it was 533 points. In the Consumer Price
Index list, the position of Kerala is 17th. It is because of the market intervention and the effective
steps taken by the Kerala Government that we are able to contain the price rise to a very large
extent. | am not saying that there is no price rise in Kerala. It is there. But when compared to
other States, Kerala is better due to existence of the public distribution system in the State. But
what is the attitude of the Central Government? The Government of India cut 85 per cent of the
ration quota for the APL sector in Kerala. When the new Government, the second UPA

Government came to office ... (Time bell rings)
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. Your five minutes are over.
SHRI M.P. ACHUTHAN: | need only three more minutes, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. No more time please. You have
taken five minutes. (Interruptions) Okay, you take one more minute. Your five minutes are over.
(Interruptions ) No partiality for the Chair. (Interruptions) When in the Chair, no partiality. If | am

there, | would support him. (Interruptions)
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SHRI M.P. ACHUTHAN: The stock position improves. (Interruptions) Now, the
Government says that there is enough stock in the Central pool. Still 85 per cent of the APL
quota is reduced and the price of the APL rice has also risen. In this grim situation, here in
Kerala, the Government is distributing 25 kilo of rice at 2 rupees per kilo to 26 lakh poor
people. But according to the Planning Commission, there are only 10 lakh BPL households in
Kerala. They are artificially creating a situation that there are very few BPL families in India
and reducing the allocation to the State. So, if the Central Government is sincere

...(Time-bell rings)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, you have taken seven minutes.
(Interruptions)

SHRI M.P. ACHUTHAN: It says to contain the prices ...(/nterrupz‘/'ons) They

have to allot enough food-grains to Kerala. What pains me alot is the .. (Time-bell rings)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. You made your point.

(Interruptions) Instead of three minutes, you have taken seven minutes. (Interruptions)

SHRI M.P. ACHUTHAN: Trying to politicise the food situation (Interruptions) and they are

making agitation against the State Government. (Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, Mr. Achuthan, you have taken seven
minutes. No more time please. (Interruptions) Please, Mr. Achuthan. (Interruptions) Please.

(Interruptions) Okay, you have made your points. That is enough.
SHRI M.P. ACHUTHAN: Okay. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, thank you. Shri M. V. Mysura
Reddy. Reddyji, you have only five minutes.

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Thank you, Sir. Sir, this year, if my
remembrance goes correct, this is the third time when we are discussing the price rise of
essential commodities. Sir, every time the stereotype reply from the Government is that they are
taking measures like export ban, zero import duty, imposition of ban on future trading, stock
limit on hoarding, imports at substantial rates, bringing commodities under PDS, etc. But in
spite of all these measures, the prices of essential commodities are skyrocketing. It has never
come down. That means these ad hoc measures have neither protected farmers, nor have they

helped the consumers.

Sir, recently, while replying to a question, the hon. Finance Minister said that it was

because of mismatch between supply and demand, and also due to less production. If so, |
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want to ask this question. Why is it that only consumer price is skyrocketing whereas the price

at which a farmer sells his product is not increasing, if not skyrocketing ?

| want to bring this issue to the notice of this august House. For rice, the farmer’s sale price
is Rs.18 per kg. But its retail price is Rs.40 per kg. For wheat, the farmer’s sale price is Rs.15
per kg. But its retail price is Rs.39 per kg. For moong dal (green gram), the farmer’s sale price
is Rs.40 per kg. But its retail price is Rs.100 per kg. For arhar (yellow gram), the farmer’s sale
price is Rs.47 per kg. But its retail price is Rs.105 per kg. Shrimati Jaya Bachchan spoke about
onion. | want to speak about chilly. For chilly, the farmer’s sale price is Rs.10 per kg. But its
retail price is Rs. 60 per kg. The farmer is not getting any benefit of increase in prices but the

consumer is paying more.

Sir, | came to know that the Union Agriculture Minister is discussing this problem with the
States. Of course, ours is a federal structure. There will be problems. | want to know if tangible
measures have been discussed with the States; whether the States are willing to take any
tangible action; and whether there is any tangible result to control the prices. | want to know this

thing.

The Prime Minister has said this on record that the price rise is because of market forces. |
want to know whether this price rise is due to market forces or due to middlemen. | have
shown that there are variations in the price at which a farmer is selling his produce and its retail

price.

When time is right, wrong decisions have been taken by this Government. When there is
less production, it will allow export. When there is good production, they ban the export. For
instance, the Ministry has prohibited in April 2008 export of non-Basmati rice and in four months,
it changed this policy and allowed export of PUSA-1121 variety of non-Basmati rice to help a few

companies.

When there was encouraging production of sugar in 2006, the Government of India banned
the exports. Due to this, sugar mills failed to issue cutting orders. As a result of this, farmers
burnt their sugarcane in the field. Now farmers have shifted from sugarcane to other crops.

Because of this, there is this scarcity, which has pushed its price up.

The measures for development of infrastructure in agriculture on long-term basis are also
not giving any results. This is happening because of the paradoxical approach of this
Government. | am giving one example of it. When sugarcane growers do not get the

remunerative price for their produce, they do not go in for sugarcane cultivation. Instead, they
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go in for other alternative crop. It is not a cyclical disorder. It is due to paradoxical approach of

the Government of India. That is why it is just like.. (Interruptions )..
Sgqured (3. 9. 3. HRAA) : 3raeet uiw fee g1 gl

SHRI M.V. MYSURA REDDY: Sir, it is just like giving a pill for headache when the patient is
suffering from stomach-ache. We have to overhaul the system, so that farmers get remunerative

price for their produce and consumers get it at minimum price. Thank you, Sir.
Sgqured (3. 9. 3. HRA) : T Sagedt Sf, difergl
31, (sfiefh) o UL gt (ISR : |7, 3 9Tt &7 foha ergH 82
IuruTegel (1. 9. 9. $RIA) : 37yt ardh & 9 fAe a1 B

S1. (3T 9191 Q. 2Ug|T : 6R, AR UTST &b ThIRT STaSHR Sil BT 719 WY 8 alef arali
ff,%??[%l’(’ | will leave most of the time to him.

TR, JATST 84 price rise B A1 HR Y& & IR H (U a1 DI TS W H <l 37TS g1 g
ST & b Gilidear MAfTRex A18d @ wife & IRT YUY 91 81T, 1y uelt 9l {9 prices #
foperil 9QINT g% ©1 3R H g dic] P 95 BUY ¥ 3RER Bl a1 ©, 3R WY <Isi &, A1 § S
A TR S, it G2 e 2 {6 9t 9wl 7 RER, AR, STd, A1dd - GGdl Wi
AT &, TR Sl GG 37EH 91 ©, 98 I8 ¢ [ 37T T Bl T9d & Wig ga- -Tel 9¢ I -
45 URIT THS BT 919 9T 21 S & ST H & TR AR -UTE U SIRT 17T 147 9T, 1 Tiedt
ST <1 O 3T WREAR Bl fEer f&ar o1 iR 96 & foy Aamrg gai o1l 330 Jwst | 781 o 38T
2 1% ST T8 o1 a1l R amae! 71 - I81 4Tl §, R R X861 57 98 i 761 §B I
81 87 WIS 98 I8 Al & [ die A $B BIIS] T8l 811 AR, 5 8T6H% H I8 A1) R
feTHa BIRET &1 B9 AT fSAH I BRI, TIRAT A8 I SOIoId o, Tiidhedr fAif e deg
& M 3R T&1 Sa9 <1, et g6 9#iig 7, S S=i e IR fRar on 3 918 78 919
T P UE el [ Tdllgel I 81 8] 2, W IS 81 2, U] SATET IR 1T, AATd 371
T, HeX 3R W ¥ differences ¥, WE TaHe & g1 # Ufera fERgeqe 8, Hex Sud &g
T Tl B AHdT, I§ TR ASTS-3TS BT AT B ST - 9 TR Bl 9 Hadhs I
e WAH Bl TG SR 89 ST 39 BRIl SIGE| R 9 gote $e 81, A1 SIaRT I8
B, prices I X2, 31 MMEH! Hex-¥e & TS | OU-dT I8, 39fely 39 Sa1aT i &l
FATE? R, ATY JATSY, T 39 T dlei 2 3T IR IR 3T &, 3R 319 &1 81, <l AT JT
AT 6 &1 d1e]l g3t I8i Wiidodr ey |1ed ¥ I8 a1d Yol © % 3119 a1 statistics STHT
&l B %, dg Programme Implementation Ministry P T ordT Bl S economy PSP A
I B e %, management economy, dg th‘lsﬁ?? e & eI ) %, a X 9
g 3T Yool HT IS ST 22 Tihear At ex 3 /a1 w81 a1 & {6 31 price rise &1 STaTd
37
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IR, 31 Uferamie # 89 Ud ATl U8l U faal U fam &7 -Collection of Statistics Bill.
ERACE] T ATl ‘Eﬁ 9T g3l AR # 2 Government B non-seriousness & N & 3TThT T
REI g1 U |Tel g3l 98 fdel UT_d §U, ol 31751 b I el & Hde H DI rules and regulations
WS P Yoo IR T8l X TV &1 IE dT seriousness & 3MMTHT | AT TET I8 781 © b omy a1
STaTq <, oifdhe ST HIS permanent solution JTIHT g&T &, oI 471 T1.%. f48 71 &1 fF you

have to find a permanent solution. It is not that we shout from this side or they shout from that

side and you reply the same thing. The question is: How are you going to find a permanent

solution?

TR, U oIl 189 I8 BTH¥ H AT dleld & [ inflation Tl marginally €T 8, ifd I
Wholesale Price Index ATl 1 # 3T I8 PERIEIES]] g fd I ST Wholesale Price Index JdT
&, S9! basket H FIT-FIT commodities 87 IR AT g R AT S A1 SR, HUS 8l
BT A1, I, b, ATgfhd, Ay Aigfdhd - TaH! I basket # 7 &1, Gl naturally T8 price
index T 3T &1 fATTT, HIR S consumer &I affect BRAT &, ST Consumer Price Index &,
IHD AR A § H) Off A Dl § (b 3R Brgi4 (A ves I8l 8ld, a1 # S99 qarel el ATy
JIT B | BT BRIGT 21, R 3T Bl fh I8 3R ATl BT FaTdl Tal 81 TR, FITel I
2 {5 et &9 a1 el ? fresy et ? Agriculture Minister cannot answer these questions because
he will say the same thing which he has been saying for the last three times or what he said in the

Lok Sabha. That is why, | have decided that | am only going to put three points. | request the
hon. Minister to answer these questions. What is in the Wholesale Price Index basket? What are
the commodities put there? Why should we not think about the Consumer Price Index which
affects the consumer? Why only the Agriculture Minister is answering and why not the Finance
Minister ? Why the Minister for Programme Implementation who is responsible for implementing

the Government’s programme not over here?

These are my three questions. For the rest of the time, my colleagues will speak. Thank

you, Sir.

4t ATIRT F&HT AR (T11aT) : 9=9d1E He Iy, Ul a1d ol 31 I8 He-il o [P BII|
qTl b B <27 Bl U gIeT & FTRIepl 5 .. (FaeT)...

S10 (STl A1 Q.3UGeT : ST price B1 a1 fal .. (99T )...

S} STIRTH FA&HOT A1 : FRIBT ST U1 ITSTcre RAfeai A1 & forg T2t gatl 100
NI q%ﬁ, ST 39§ SERY Qﬁ, I o1, famine AT, g ST economic reasons S I 2}, I
TS & fog i urdt Ua1 g% ot .. (=agm)..

S10 (sThrell) IS TEUGET : Price rise @1 I BRI .. (AYM).. I I DI BlSll
..(TFET)...

st IR |9 AR : Bled I 919 T8l &l TRI9l & R H, price rise & IR H
BT BT 1T fFar BT 2, 3T @R &1 A+l 81 8 F8] Gdbdll gafay Fgl 8 Fdhdl
..(TFET)...
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S10 (STl ST Q.3 Uge : I price ST 9 &1 21 .. (TIET)...

i} SIIRT AEHOT D : 3T G| .. (TG, SAfTY T BT Fbell Rifeh AT Tg
IR AOR) g9 - AN FEAP ol BIC-BIC AMART & - 3MYd S 98P d9-93 8, STl
BIIET 81 SITY 3R S coffer W 3TYD! JATHI 81, SHH NIDT .. (FTLM)...

S10 (311l ST TRUGEAT : 3T 2 UHSHR ot H AU, 8F N IR 81 Tl Bled
I, HSI black market B dTdll Bl

7 SMIRTH TA&AT AR : S 21 ... ().

THE VICE CHAIRMAN (PROF. P.J. KURIEN): You address the Chair.

S} ATTRTT A&7 ARG = AR 7M1 H Feoll AR Y JeliT7d 3 AT 81 I8 I8 9 &1 T

2, 1 ufcrerd 9¢ T 81 9% forg &9 H) AR BT &l TEl Bl , Beiled B diordl TRER
aﬁ@ﬂﬁmlmﬁﬁprice riseW%ﬂﬂW:fﬁml?ﬁﬂg@ﬁ%WWW
TET 3T &1 ITP HIAHS A T DI ST TN, ISP HUR I8 a8 RI1 31T 1T IS PChH DI
o & TRPR Bl HBIST, ARBRI Bl &H B b1 U forfiie B &1 89 I ST = b price
rise o RATRTel § TREHR Bl @ B BT HIS AATGT BIcll 51 YA Te1 & b 8 Al B H1a=1 B
T e €17 U T F lyrics F SIRY, T AT MGH B HIGAT 7, H BIS AHMd 7 I g,
I M B o Ufhal I8i IR T I1edl 1 SHH ART A ITSH! B H1G-1G & AR g8] A% 91
CICEI ]

TEel T H I AR AT R AFhR AT I,

SERRE RIS R EK NCERCIR IR

J HET W MY, T A A} LT ImAT?

ITFHY H 31T B! et 7° T,

TSR dTel G B Hells AR T,

NNECICICIER EARESIMGINRIDIR

ST 511 A, fedrs AR T,

T B F9T1 1 TSI AR T4

IS Bl 2t 3R | AR R,

el @1 31 Y @t HATE AR TR,

FIS B! {5 o1 Riers 7R T,

5 B g &) IaTs IR T,

S -9 el 1 AedTs AR TR,

D! $B 91 Al He g AR T4
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5.00 p.M.

A EHARY WIGATY &, §H I B ol 89 AhId 81 B B l..(FAIM).. BH BIs GHd el
21 I8 FedTs Bl ol 39T 5 TRE JHIaal BT 2. (FIL).. MM a1 b TWBR 3
Jrferat f=amdd, 39 $© JeMG 7811 AT $V alternative T&T TG

$10 (sTRTeh) o1 T.RUGRT : 31T TRAVI AT TRBR H &

4} ITIRT FA&HOT ARG : B9 TRBR A & offp YD1 1 PO ST I 81 A ARBR
BT I8V b AT HRAT ARV AT U B} TARAT?

DR. (SHRIMATI) NAJMA A. HEPTULLA: What is he talking about?

st IR &Y IS :g’ﬂff Eﬂﬁ%, Sir, there is a percentage, of course, of price rise,
where hoarding is involved. 2T H @1 TS, Al RIS AN Bl TS 1 8, IS Pl SN T
Tl 81 37T S WK &, $D! AFTHR] AGP] 8, Tifeh SHBT Sooid Pl 81 DRl 2| @I
B & BRI AL T¢1 b ISP BIs 19186 81 bRl ol SATY § I 3MUT Hxal g (5
VARRIS HAMSSS Yae & STANT 9T AXHR] DI HIAT ATRYI 3MTSTdhel IH IR ARBRN
faeTse Tl R, S BT BT STIRT B H Havw ol AT ATIHT I SR 8141 & b
Y TS ARBRI BT IdTY 6 SHBT SUINT BT 1LY, A1feh ST AT MfEfhaaredt Bif$T fopar
BT 2, T8 <l HH W A dT8x 31 1Y, I+ AT I ATS! Al IS B 81 S IR, TEI a1
2 T &9 CoTaIol # 9580 o 9¢ 8, B9 Tl IR ST @ 91 IR B, B9 q3I-9! Mt a9
8, W%’ g1 &, HrYey AT § &9 g1 H TR a9 3R TRR ¢ &1 «if dedq a1
H, ST 96 H BRI S Tclol dal St 87 WSaR ATal | ¥efed 8T 81 Al ard! At
TR 1 7 Sl §Y IR B9 376 J1ol Aol B H 371 CaIailsll 91, Sl wefed NeaRM 8
TE 31 1Y 3R Sl Il &, T SUIC HR H 9gd ddbellb ikl ©, $HP [o1Q UFT <1 Teal
2, 1 7 Aol IR €419 Bxeb 3R BH 37T WIS 2 de1A1 a1 Sfd H¥l $Tec 3774 & ol &9 U
Heh e BT AT TSl HRAT IS

A AT, B9 9l ST € 5 frar iR FogiR, 39 ST &1 Sex¥e dige! BIT 2
A & e A U @) dihe § TARRIT BHIfSCIS & 9T 9ad &1 3PN JaIe ursy fear
Al WU U189 &7 consequence M1 BT &1 19 § Bikas ¢S &1 ST TaRIURHT gal, dIip
fafee™ e WY oiR foraml ol e o4 81 Sy, 1ol A1 81 Sy, Abe | 9 1ol Il 31
SN, g8 S YN &, I8 Ahel e ATl $9 TN DI AHe bRl H FIT HIAT 1Y, §9 IR &7
JMYHT SAT Bl ¥R, B PEd & b oid Brgd A Rex &1 Sid el ®, @1 weid ATdhe & Ha
BANT od &1 I8 A1 89 | SId &1 IR VAT oIl @ b 89 Uidhoer fAfeex &1 5 @it
T I AT & 91g I Y B S| S9 4 VAT dield & ol 25 TR 3R godT 81 Hifd 9 al
Hhell dlerd & a1 St IRIRURY € 98 99 €1 98 $9 9 9 8 ¥ Ud dR O 9dad 8l 2
TR H U IR 99 9 Rifie 81 orar 81 W), Ria ar Ridie gar & Sai & IR 919 9gd &
TR, ST 3P IA™ BT b=\ 8, SHD! AT HH B GIVY, HH-HH 8 9ae18Y, TR-IR
HJ AUl WX, 81 WG] & W H HEdl g [ MID! 89 Fah] GAiH 8, I BT qHLA B
319 T4 3TTel $© HEIHI # R ST, VAT 311N &1 &vd 21 g=ydTa|
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Shri Shantaram Laxman Naik.

Shri Prasanta Chatterjee. Now only three minutes are left for your party.
SHRI PRASANTA CHATTERJEE (West Bengal): Sir, | will take five or six minutes.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, you take five minutes.
SHRI PRASANTA CHATTERJEE: It is a very important issue.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | agree. You take five minutes. | know you

will keep your words. | know that.

SHRI PRASANTA CHATTERJEE: Sir, the Government has talked about the global
phenomena not only in this House but also in the Independence Day Address of the Prime
Minister last year. The Prime Minister had stated, “The inflation that we have seen this year is

basically due to external factors”. Now, | would like to quote from the IMF indices:

“After peaking in mid 2008, the international fuel and food prices have fallen sharply
throughout 2009; from June to July, 2008 the fuel prices have fallen by nearly 50 per cent,

while the food prices have fallen by over 25 per cent.”

The global inflation, which peaked at 6.27 per cent in July, 2008, had come down to around
1.3 per cent by August, 2009, with the inflation rate of emerging economies falling from 9@ per
cent to 4.3 per cent in this period. The IMF says, and | quote: “In emerging economies, inflation
is forecast to hover around five per cent, in 2009-10, down from more than nine per cent in
2008.” This is the picture, Sir. Now, | quote from some of the selected countries from different
regions across the world. In October, 2009, it clearly shows that India has among the highest
inflation rates. More importantly, while the inflation rates have come down everywhere since
2008, it is only in India that the consumer inflation rate has increased. | quote from the source,
“Qutput, Price and Jobs, The Economist of 3rd December, 2009. | give examples, of only a few
of the countries, showing the Consumer Price Inflation as on October, 2009, in comparison to
October, 2008, (Year on Year Increase %). | quote: “Pakistan, in 2008, it was 25, while in
2009, it is 8.9. In Vietnam, it was 23.1; now, it is 7.1. In China, from 4 per cent, it has come
down to -0.5. In Malaysia, from 7.6, it has come down to -1.6. And, in India, it was 10.4 in
2008, and in October, 2009, it was 11.5.” So, the argument of global phenomenon is a bogus
argument put forth by the Government and that side. Now, the principle factors are domestic,
and, we, the Left, are continuously saying as to what the reasons behind inflation in India are.
The neo-liberal policies are causing agrarian crisis and eroding self-sufficiency. The main
reasons behind high inflation, especially, rising food prices are manifold. There is the weakening

of the Public Distribution System and increase in fuel prices. We had seen it in the last Session
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that you did not care about Parliament, that just eleven hours before the Parliament Session was
to start, you increased the fuel and diesel prices. There is also the failure to check hoarding and
speculation, and weakening the role of the States. With the dominant role of the private
speculators, public procurement continues to remain limited to a few major crops. Procurement
operation was carried out only in limited parts of the country. Big corporates have been allowed
to enter into the food market. There has been an increasing reliance on imports, often at
exorbitant prices, erosion of self-reliance in food production and failure to control rise in prices.
Sir, agricultural growth fell shortly in the absence of any substantive expansion of irrigation. Sixty
per cent of our Indian agriculture continues to remain dependent on the monsoon. What is the
estimate of the World Food Hungry Report? The Global Hunger Index of 2009 says that
countries, which have scored between 20 and 30 points, are in an alarming condition.” And the
rate of India has been estimated at 23.9. Who will answer this? Who will take the responsibility
for this? What we see is the faulty estimation of the BPL. We are also demanding a universal
PDS at affordable prices. But the Government, as a policy, does not want that. And, they are
passing the buck. Here, they are advocating their principles. Besides that, we see that Kerala
has set a unique example. We also have the examples of West Bengal and Tamil Nadu where
the PDS is a success. Kerala is a unique example. Since the time the Left and the Democratic
Front Government assumed office in May, 2006, the Central allotment for rice for APL under
PDS was 1,13,420 MT per month. It was reduced to 21,334 MT. It was further reduced to 17056

metric tonnes from April, 2006. They are the advocates of open market |

Sir, while concluding, together with the observations made by the other speaker of my
party and other Left speakers, we, once again, demand that the Universal PDS should be
strengthened, (Time-bell) The Government should act against hoarders, ban futures trading,
reduce the price of diesel and petrol, end the discrimination in allotment and follow the self-

reliant policy in agriculture. So, this is my demand. Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Naresh Gujral. Please take only

five minutes. ... (Interruptions)...
SHRI NARESH GUJRAL (Punjab): You give me five minutes and | will live with it.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Because | will tell you the problem. In the
“Others Category” there are nine speakers and only 29 minutes. That means, almost three

minutes. But, | am allowing extra two minutes. ... (Interruptions)... Yes, generous.

SHRI NARESH GUJRAL: Sir, the last few months have witnessed an unprecedented rise in

the prices of essential commodities. While the Government may be sitting smug with the overall
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official low inflation figures, the fact of the matter is that the Aam Aadmi, who this
Government claims to represent, is finding it difficult to keep his body and soul together. The
Government by patting itself on the back with a 7 per cent growth rate is very, very happy.
Congratulations. But, what about the man on the street who is literally starving due to the high

prices of food?

Sir, more than 50 per cent of our population survive on just four or five
food items, atta or rice, dal, onion, edible oil and a little bit of salt and sugar. The prices of all
these commodities have gone up from 20 per cent to 120 per cent in the past one year.

Congratulations to the Government for the management of the economy !

Sir, according to the Planning Commission, an average person in the village
requires @ minimum intake of 2400 Calories of food per day, and those living in urban areas
require 2100 Calories per day. | ask you, Sir, given the current prices of
food stuff, how does he get it? It is a matter of national shame that more than half of the
population remains malnourished. Sir, according to the Global Hunger Index that ranks countries
on a scale of 100 with 0 being the best score, India has a GHI of 23.9 which is an alarming value.
We stand next only to Bangladesh, Ethiopia and Pakistan. These are last year’s figures. With the

current prices, we are, perhaps, below them even.

Sir, in reply to a debate on the sugar prices, the hon. Finance Minister said that the
prices are going up because there is a mismatch between demand and supply. We all know
that. We also know that we have had a drought year, but does that mean that we let our poor

starve?

Sir, to my mind, the only solution to meet this challenge is to increase our
food production, and this would be possible only if we make farming a lucrative profession or
business. According to the Deputy Chairman of the Planning Commission, a recent National
Survey has shown that 49 per cent of the farmers would not like to be in farming given a choice.
Sir, our farmers are perennially in debt, and many unfortunately resort to suicide to end their
misery. This is so because of the myopic policies of successive Governments that have only

given lip-service to the interests of the farmer.

Sir, to improve our farmer’s plight, we need to incentivise him. We need to give him
better MSP, and this MSP should be realistically decided keeping in view the input costs.
Sir, in 2007-08, when the hon. Minister raised the MSP of wheat from Rs.750 to Rs.1000, we
saw a quantum jump in production of food grains from 69 million tonnes to 76 million tonnes.

Sir, we need to give our farmers high-yielding seeds, better quality fertilizers and pesticides at
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reasonable prices. We need to provide them with a market at their doorsteps and we need to
give them credit at low rates of interest so that he does not end up in the clutches of money-

lending sharks.

Sir, | am pained to point out that when our State Government gives free electricity to the
farmer in Punjab, we are told that we are populist. When the Shiromani Akali Dal Government
gives subsidized atta and dal to 16 lakh poor families in Punjab, whose monthly income is less

than Rs. 3,000, we are branded as irresponsible.

Sir, it is the responsibility of the Central Government to ensure that all BPL families —and
their present definition is seriously flawed—are given essential commodities at affordable prices,

as only then will India have inclusive growth.

Sir, | would also like to draw your attention to the fact that while prices are shooting up, we
are doing precious little to prevent damage to the stocks of our foodgrains
and crops. | come from an agricultural State which provides almost two-thirds of
wheat and one-third of rice to the nation. Yet, | am sad to point out that after
sixty-three years of Independence, we have not built adequate modern storage facilities to
warehouse our precious food stocks. Almost 20-30 per cent of our fruits and vegetables, 8-10
per cent of the pulses and more than 8-10 per cent of foodgrains are wasted post-harvest, and
these are official figures. | am certain that the actual losses are much higher since | have seen
how the FCI stores foodgrains in the open for months and months together, allowing them to be

attacked and wasted by rats, rodents and pests.

Sir, in the end, | would like to say that since the Government claims that it has adequate
food reserves or buffer stocks, there is no need to import foodgrains in the near future, it is
imperative for the Central Government to put in more food in the Public Distribution System

immediately. Thank you.
IurTegel (. 9191 $RIA) : 27 THTeT SaSHR | UHTer St 37 Ui e B
S1.(STR) AT UL gUge : Ui e Ba?
Sgqureae (3. 915 HRA) : #1 9rer & 6 uie (7€ q1a! €1 Please finish in five minutes.

it YBTeT AASHY (HERT) : STFHIEIE Sil, § #=fl Aelqy S & a1 faam g g,
PV Al I ATE §, PO FaTd YB1 18 g 3R $© AR I IGT A8 g U8 ell 2 a1
DI TS| AT H ST FHA STd AT HEMS IR YO I8 Y, Al JUIQ gehi o WA far o1 3R I8t
_TeTafer AETEaT = 4 Qrae AT H g o fo @ e F 7RIS Hw H¥ | T R 21, A
HEMTE 41 B! 3R aG1 81 BAR U BRI 73 1 el & g1 wa 1R Al 84 ofid 3B €
I I8 I a1 TS % I8 SR 3R AT S 7EmE & forg srareer fierm 2, {41 7 |99,

AT H SATIP] AT Bl AT fATT =TT &
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A 91, ARPR R BR B! &l T I8 A FHe © I Jealoil dbe 87 § 39
G Hehe BT 19 <1 A8 g1 36 Gl DT M & Y WRBR| 9ol &1 JUIY TRPR H $6
Tol RS YAR S Bl TRAC B & 3R I97eh HRUT &) A 81 X&) 2, VA1 71 &, b= #
T Y AR YUY DI HeER H GST HRA1 ARl gl AR, T AR =1 &b A1 91 Reerars
B3M? ¥RS YaR Y, & SiT 314 FTeliv $UY H YR WS o< IR ¥, I8 s a1d & g1 s
ATt fam o1 a1 < firer &1? S e $uy el 91 e & 9gd IR i wwea §
ORI AieTe B el fielT, S AieTe BUY &1 T=di BUY H1d aTSiR H 81 91| 3R b
DI AieTE BUY FYeld 8 A1 98 W8S b I=di™ $UT H Hel1 I1fey, T9 3fTST I8 aTel| BUg H =i
et 8187 A 19 & UgE BUY P14 W1 BT 87 TP (oY MY AT HR I8 87 YR &b aR H 431
HeId -1 Al A1+ Ugcl HEl U1, 984 §8 8l §, S9! U H Ugdl dal AT fh HSR Jdreld -1 &
IR a1 FTaax © fob B9 FAratd o wRfdree ¢ <= 81 FHaid fam 1im 48 @Rg 11 ST=ast 2009
48 g 1 YR AT GaAT 12 $UT B &% A AR 141 G81 YIR 371 T&T © 27 YU $I &% Al AW,
Y8 DI T AR 87 I DI Al ST -Fafd iy 7 a8 a1 1+ &1 AeTaIere 81 48 g
A YR T 1 SIQ 12 BUY &1 &R 4 3R 9 HEH § R~ 70 ARG T JATATT BT 27 3 30
BV P X W, 33 °ICTell el a1 3R T Heil? $HPT 84 SidTd eyl

e ad & IR § ff a1 W fpar mam § 35 weiey o ve a1d are e awd g 6
S 9Tl Ugol HERTE H 11 {11 BT AR I g3l 2AT1 g8 SHfery gail o1 {3 9 & 1,200 $UY
TG AT 32 9, Afh STHT 1,200 TUY Tl AU 7T, FAFAT I AT 3M<Teld B I8 | 37T &l
37t Q1 IS WY R Y, RIfP =T fHAm! BT STH-A=lel gaTll a8 ATaled safy gan ¥
I2 1,200 BUY 479 &1 SI1Y, @ 1,200 TUY 941G e fSQ 7T 3719 3 A1ef 2,000 TUYY & TS
B B I8 R T 82 RT3 I H RPN A B BIs I &, S Ueb fharT bl STefepredi=
P &l <l 8, ST long-term price guarantee T8l Gl 87 T8 Hl ARGR &, RITAINI&?
AT Y T B, 7 Fatd &Y T 7, 7 price stability BT A ®, T FES BT b+ BT BIs Bell
g, 7 YA B W1 I | T gaN? I8 3T 80 $UY I AT VT 91 gal? H waTel YV V&1 §
% a1 2003 ¥ 39 < H UP <7 WET At BT H NI &1 I&T AT? AT AT § VAT 7 &1 741,
it 3 Ty b YUY ARPR ©: Ter <01 4 1 2, 9T 81 7T b 379 AU 60 BT STR0-e
ST F GBIl B2 T & fIeie o Well a1 T 81 T2 2 HT I BT ST R GHIG
BIIT? SficidT & 1T T free trade agreement%&ﬁ’\’ﬁéﬁﬁﬂwf&w#ﬁ\ﬂlqwﬁlﬁ
TS 3R st MR AR BT SRR &, O AARMT A T-T without tax 31T T&T Bl T I
fore) Y fezgdr 18T & o for a8 A 59 <9 & Of & ST B A fohar T, g axe 3
firete @t W<t 1 FAT foHaT TA1? S 31T | B2 ATel U8 self-sufficient 21T, : AT 918 37T
dz 60 per cent import dependent B AT STl B BTerd ST &l &Y TI’é! 100 ¥UY ERIEG]
A AT A7 Pulse % P & IR H 31T IR-IR $Bd 8, 98 Hl fail B TAT? RAT productivity
Hﬁﬂ’@,@ﬁﬂi’seeds:lﬁm,ﬁassured water supplyﬁﬁ?ﬁ? sﬂﬁ%ﬁmm?ﬁ
fRT BT MU T TRET <Y {6 319 STl ST, <Y 3MYD! B AT J8ax HIAd (Helft? a1 I8
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RGR F HH TAR—T? BIs M T8l 81 T P 31971 § IRBR b BRI < F supply-demand
BT problem TAR §S 3iR $HdH BRI AT HETS 41 2

TR, | TS U 3IR a1 G A8l g % 899 paddy & e & oy 1,000 $9T A7 9,
merT 31 Sft ¥ @eT 6 1,000 BUT TE S A | FAT HTE HAT ST A TA T BRI AT? B PRI
o7 f&5 89 1,000 TUY &1 <7, IS HEMS I qo =nedr g 6 Tt 1 gan? e
TSR ¥ 40 3V el araet e 81 51 i1 YhaH AIERYT 91ad 8, 98 41 20-25-30 ¥Y & A9
el 81 M9 fHATT B 1,000 YT & & oI 71 B 7 9 MR VAT §alll (W9 &l ©ich) I Sl
BT &, SHBT Yo HRYI 8 b I8 ATAA &1, el Fhe & AR Jelie Bl 719 Uiy
WK 2l

IgqHTed (3. 919 HRAA) : TaSHR SN, A9 FH BT

sft U1 ATASHY : IR, 31T H, W SI-TAF AW &1 R IE IRBR [BA DI long-term
price guarantee T, AP T&T U IRT 87 A < © b fUsel ATt SR U< 4 M &
fFamI 7 Ploe TR H 37Te] Bl g1l I IqaT fhrrar il 981 < Fd o, g+ A1 price &1
el S99 Tt WTEd B 311 30 BUY fdhell o1 IS RET 81 Price # U Sl distortions 3 &, d
3afeIy 3fd &, Rif WRBR b U I H1fd T8l &1 Assured water supply is the key to the
productivity of agriculture. T assured water supply ?jﬁ'%ﬁ B P %I'Q NNhNR public
investment BXIN? 3R &1, a1 fohe™1 BN ? HEIG, 37d | Ydb AT ® b 3111 SI7el1 &1 X18d <o
F org TR T B2 H AR BT g 6 8% GRAR 31 5 fpal =, 5 fobedl d, 5 fobett a1,
10 fopett =maet 3iR 10 forel g firerar =nnfew) I8 &R aRaR @I, APL IRaR @1 i, gHfead e
TR PDS & A1e9¥ | Afgad w9 & fer anfey, 9w wred ferft, T8 af WRer 7«1 faar?
(A9 B °9A)... 39T had A AT R AEME W I TSI AT, JET AN bl
... ..

IuuTege (. 991 $RIE) : 81 T

Y TBTeT SAASHR: AT F 3id § Bl Yo 9197 S ... (JAT).... H Bl T 199
FHE {6 T S 7L BT &N €, T STAMS a1 AT Bl TT DI Hhe el © ... (FIETT)....
I8 WHR gRT AT 2 ... (Fagr)... 3R fely I8 TSR Bl HAT 1Y

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Thank you Vice-Chairman, Sir. If |
remember correctly, it is the third time during the period of the UPA-Il that we are discussing the
price situation, particularly about the essential commodities. It is remarkable that not even on
one occasion that we have talked about the rural consumer. When we talk of consumer prices,
we, essentially, talk of urban consumer. It must be remembered that there is a basic difference
in the interest of the rural consumer on the one hand and the urban consumer on the other. The
urban consumer wants low prices; the rural consumer wants higher incomes. The basic defect in
the policies of the Government is their failure to balance between the interests of rural consumer

and urban consumer. On all the three occasions | had pointed out that the increase in inflation
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and the hike in prices all a direct consequence of the policy of so called inclusive growth or the
Aam Aadmi economics. Sir, this has distorted the supply-demand situation in the country as a
whole. The flagship schemes of the UPA have resulted in a lot of money being pumped into the
consumer who is going in for additional consumables which is a happy thing. But, that has to be
matched with additional incentives to the producer community which is not coming as has been
pointed by so many previous speakers. Unless we provide sufficient incentive to the producer, it
is very difficult. If we do not do that and go on pumping money into the hands of the consumer,
the consequence would be what we are seeing today. The fact that Aam Aadmi economics has
got them vote possibly give them to think that they are on the wrong track. They might have
won elections. It might, actually, come out to be disastrous for the country as a whole. | would

like to make only one point, Sir.

The knee-jerk reactions that the Government is giving, for example, importing the essential
commodities, banning the export of essential commodities, imposing restrictions on the futures
market, etc., are all anti-farmer measures which will discourage the farmer from producing more
next year. This year you suffered from drought and next year it might come as inundation and
flood and you are not really equipped to meet that situation. This year you might escape
because you have sufficient stocks. But, next year, you might be really in trouble and don’t think

that the electorate is as favourable to you that time as they are this time. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. You stick to time. You have

taken less time.
SHRI SHARAD ANANTRAO JOSHI: Sir, | always do that.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You are very crisp and to the point. And,

you have made very good points.
SHRI SHARAD ANANTRAO JOSHI: Thank you, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Smt. Stanley.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Thank you Vice-Chairman, Sir, for giving
me the opportunity. | record my concern here over the increasing trend in prices of essential
commodities like edible oil, pulses, etc. The result is showing on other commodities also like
vegetables and fruits. This has a direct affect on Aam Aadmi for whom we say that the entire
Government is working. So, this is of much concern and the need of the hour is to address this

sincerely.

The main reason for increase in the prices is the mismatch between supply and demand.

That is, when the demand is very high and the supply is less, certainly, it paves way for
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increasing the price. The supply is less due to floods and drought conditions. In such a
condition, the supply of essential commodities can be increased only through import. If at all
there is hoarding, we can impose stockholding limits. Tightening of de-hoarding operations will
have only a temporary relief. This cannot have a desired effect on price rise if the supply
condition is acute. A Tamil Poet says, which means, ‘The Government should be able to create
the resources, guard it very well and then equally distribute it.” This is what the Government of

India is doing now.

India is now facing such a short supply, particularly, in respect of pulses and oils. The
Government of India is implementing a scheme for importing and supplying edible oils and pulses
to the State for its distribution through PDS. But, Sir, the quantum of supply is very, very
inadequate for Tamil Nadu. For instance, in Tamil Nadu, the State has supplied 71,000 tonnes of
Tur dal, whereas, the Central Government agencies have supplied only 250 tonnes. Then,
29,000 and odd tonnes of Urad dal has been supplied through PDS in Tamil Nadu, whereas, the
Central Government agencies have supplied only 4750 tonnes to Tamil Nadu. Similarly, 69,000
and odd kilolitres of palm oil has been supplied by the Tamil Nadu Government through PDS but
the Central Government agencies have supplied only 20,000 kilolitres of palm oil to Tamil Nadu.
Likewise, 17000 and odd tonnes of Atta, 4000 and odd tonnes of Sogji, 15,000 and odd tonnes
of Maida and 43 tonnes of Masala packets have also been distributed through PDS from April,
2009 in Tamil Nadu. So, apart from introducing the scheme of providing rice at Rs. 1 per kg, the
distribution of Masala packets is another unique system of curbing the price rise in Tamil Nadu.
All the important Masala items like coriander powder, chilli powder or even mustard seed,
etc., are packeted, which is worth than Rs. 100 but it is distributed through the PDS at just
Rs. 50.

So, here it is very clear that the supply given by the Central Government is very inadequate,
but still the State Government of Tamil Nadu is able to manage the situation. How is it possible ?
It is done only by the additional budgetary provisions. An amount of nearly Rs.400-500 crores is
being spent to buy the essential commodities from the open market and to supply this at the
subsidised rate to protect the poor people of Tamil Nadu irrespective of the quantum supplied by

the Government of India. The same is the case with sugar also.

I would like the Government of India to take some long-term measures by increasing the
production and also the productivity so that there is an increase in the supply. This can be
achieved only by incentivising the cultivation of such crops and also by adopting better seeds
and promoting high yielding variety seeds and also by following good agronomic policies.

Sir, there is another interesting Tamil cinema song which is worth quoting here. Which means
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everything is possible if you are concentrating properly on the farmers and on the field.

...(Time-bell rings)...

Sir, pulses and oil seeds can be grown in large quantities in our climatic conditions. For
this, | request that the Government can give the hybrid seeds to the farmers free of cost. If it

cannot provide it free, it should be provided, at least, at 50 per cent rates.

Finally, | will make just two more suggestions. The MSP is always fixed at a very low level,
as a result of which the Government agencies are not able to procure the desired quantity. |
request that the remunerative rate may be fixed for the essential commodities like we have fixed
for sugarcane. Otherwise, the MSP should be fixed on par with the moving average, that is.,

taking into consideration the market price.

With this observation, Sir, | request that the Government of India should support the State
Governments like Tamil Nadu which is taking several proactive measures to implement PDS as
an effective anti-inflationary scheme and also to consider the short-term and long-term

measures to curb the price rise at large. Thank you, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Subbarami Reddy. ...(Interruptions)...
DR. K. MALAISAMY': Sir, | would like to thank ... ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Subbarami Reddy. ...(Interruptions).

Yes;yes.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, this past year has been very
unfortunate for the households in our country because the prices of fruits, vegetables, even
€ggs, chicken, sugar and palm oil have gone up abnormally. This is mainly because this year,
we had unprecedented drought on one side and heavy floods on the other, and most
disproportionate patterns of rainfall throughout the country. This is one of the major reasons.
The price of potato rose by 82 to 100 per cent, onions by 49.9 per cent, pulses by 23 per cent.
The price of rice was up by 12.19 per cent and wheat, by 7.47 per cent. Now, there is no doubt
that we have a very knowledgeable and committed Minister for Agriculture. As the Minister for
Agriculture, Shri Sharad Pawar is doing his best to control the prices but certain things are
beyond his control. At the same time, there are some remedies which | would like to suggest on
this occasion. For instance, take sugar. Today, sugar has become so expensive. It is priced at
Rs. 40 to 50 and in some places, even Rs. 70 per kg. Why ? How to control it? Today, prices are
high all over the country and cane production has gone down by almost 50 per cent. This is

because in the last several years, the sugar industry has been made to suffer extensively. At one
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time, there were heavy imports. Later, imports were stopped. Subsequently, cane was not
grown fully and cane growers had problems. Sugar factories closed down as a result. Thus,
there have been many problems continuously. Today Government wants to import sugar, but
the international prices of sugar are very high. Even by importing sugar they would not be able to
control prices. So, what is the option? The option is, at least, for the future, what they must do
is, sugarcane farmers must be encouraged to grow more sugar. Now, cane production has
gone down by 50 per cent. At least, in future they must be encouraged. Similarly, in sugar
factories which are sick in States like Uttar Pradesh, Maharashtra and various other States, the
Government must take initiatives to give them more incentives and even ask banks to give them
loans at less rates of interest and restructure the sick factories. The cooperative sugar factories
should also be restructured. This should be done on a war-footing and, at least, in the next one
or two years, the price of sugar must be completely brought under control. There must be a

boom and production should go up.

Sir, similar problems are being faced in the case of palm oil. You cannot import palm oil.
Not many countries produce it; there are a very limited number of countries that does that. So,
we must produce more in our country itself. We must also concentrate on potatoes and onions.
The Agriculture Ministry must concentrate on some special crops where there is a shortage
always. Every season we talk about potatoes and onions; this is a burning issue in every season.
How to solve it? The only solution is warehouses. Whenever there are good monsoons and a
bumper crop, you must put warehouses to use. There is the Warehouses Corporation and there
are cold storage facilities, but they are not sufficient. The Ministry must take more aggressive
steps and encourage the private enterprises to come forward. If you have cold storages and
warehouses, whenever there is more production of fruits and vegetables in a particular area, you
may store them and use them again. Also, wherever in some area there is a surplus of
foodgrains and vegetables, Government must take the initiative to transport them to places
where they can be stored. The system is not well-coordinated. Now, the Government must take
active part in, (1) coordination of transportation of vegetables, fruits and foodgrains from surplus
areas to the deficit areas within the State and between States in a very scientific manner; and
(2) wherever more crops are produced, particularly in areas where the monsoons have been
good, they should provide for cold storage by giving them more loans and encouraging public-
private partnership, and see that the vegetables and food items are stored and then given out
when there is a shortage of food. Then, there are monsoons and floods; this is a continuous
process in the country. Even though this cannot be solved immediately, there should be some

solution, that is, they must concentrate on improving the irrigation system at the national level.
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Now, just as we are giving top priority to power, construction of roads, the next priority should
be irrigation. If we give priority to irrigation, whenever there are floods, water will not flow out to
the sea; it would be actually stored to be used again for cultivation. Similarly, when there is a

drought, this water could be utilised.

The next priority should be irrigation. Whenever there is a flood, water should not go to sea.
It should be stored for cultivation so that this water could be utilised when there is drought.
When the flood will come again, it will not damage the crops; water will be stored in reservoirs. In
conclusion, | would like to say that even though we have succeeded to bring down the inflation
from 12 per cent to zero per cent in one year, again, it has now become 1.3 per cent.
Foodgrains and vegetables prices have gone up to 13 per cent, 14 per cent or 21 per cent. It is
quite possible for the Government to control the prices with all remedial measures and future
planning, and also help the people who are suffering. You must have the planning, at least, for

future one or two years in a very scientific way.

it TSI TRTE : SUHTETE Sf, 319 g $9 I8y W diem & e &, g9 fog
gare| H I8i sl Wel gall § d1fd H 379+l Urct &1 aRW% A HES & Rl YRR faxrer
Yhc B AP |

IUAHTEIET ST, BH AHTSIATST ST & M & IR &9 ANl 7 IRT {2 § — “RAp! AL,
e &, TR Al ST 9dD] ST, I§ &H FHISIATE] ANl o 71 81 SHRI SO 719 8 — “HE s
S I 7 FP, 98 WHR FHH] 8, Sl SReR FHH 2, 98 TSR I 51" 31l 89R Tdh
s 91 X8 & o 3T WRBR 81 gact Fbd, Hifh W) AT IR ATl 911 &1 H Sh! a1
TS § 1 ¢ IR AT 21, Pad IR ATel AR &1 HEI 1] 61 I8 I ARBR 3 8 AR Sl
HRPHR ST 2, 3R AT HEMG Bl Tl A<pil, Al ABR Bl S H SATGT T 781 T J
7 ¥ foh 919 SIa1 Ut &t ARGR oY, AT WS 6T S 9 77 T 3R WSl &1 S 98 & aoig
A EARI AR Tl T5| J&1 A1 8 ISl BT GM 9¢ 11 8, hddl ASHI BT 19 U< 17 2| 3MEH
BT S ¥ 81 11 8, TTab] G4 TSIl & S 96 Y 81 (4T &A1 8Tl 81 H AT fob T+l T Y a4
I AT &1 EA &1 U T YO 1 o a1 areit & forq §as # orers &1 <& &, 1 S+ Al o daT
5 8 e &1 Isoiae Bl gHd! oW TaT & b 3 aret {1 7 ga1 & forg ff g=efer o ft Rt iRk
DT | S I

IUFYTETET ST, 59 < H ST81 77 B M1 Bl UST 20 BV fAerd 8, 987 IR 3FR 39
TS B BIAT BT T <3, TN B B FTlN? 8 AN I8Td 7 9 &, a1 T areT gt e &
3R S A1 AT A1 T Herd &, d1feh A9 [ & Fre uril Uiy, IfpT I8 “dhdRard &1
218 HHTA B1 <%0 21 fhe 89N I81 & i1 HfY #301 €, I IS & ST 1 311 98138 & 3R A1 &
S P HH PR I8 &1 DI BT &4, TS & &9 A $H 81 81 7, AT T BT &M 50 3V fhall iR
T BT T 40 TV fhell 81 _T 2

280



IUFHTEET ST, T < H ALS © AR FHorrol (81 St &l I favy agi o™ & forg
gIATE 1 T8I §, olfd eI sl 9gd SRl Il BTG & Sl 77 B9l @ &,
DI Albs I BIg Add 81 8, GDP fdal 961, GDP fdal 1 g, 394 S ANl Bl Blg
Al TE1 21 3BT TR IE B © b &9 S 1 & MR Igd A<l Ixe F Sid &, Al DI
3119 BR SITG, Fg AeB] IRE 3 BR SIIUI, HEMTS 3TYP! BIS dleil T8l | I HEMT (Bl Bl
Blew dTell 81 8, ATTs 7 890! W T2} BIST STd SIAYDT Sil Bl ST I B IRBR TS, b
HETTS IAP! 41 of oIl SAIAY 5 <2 4 HEWTS b 9gd do! dIoT o 37Tl B AT Pl 19 93
AT B, B DSl BT M 9¢ AT 8, T SR i1 TSI 8, BH IE el Hed b SR B 9T
RTTI &9 7 Idiet O, &H 9T &1 81 ovar a1 fob forae fopaem oam fom, foosd) =1 o @ suv
fag, ool 7 TR | Uy fu, uar € 71 oTar om ggt ot gar Tl o ® 6 78S R/ g,
QfthT 7Ta & <1l B ool &1 firetct ®1 3yt St fre-< Hia Mume 2, S9H 1id & STy <9
<Ny, g8t Raa<t # <1 fear 11 8, S9H <Tol 81 B1eT 81 7S &7 I8 3K & b Raast A
Gt 17 f&a7 STar 81 S 1t 18T BIAT B1 U8 U TR ATl 8, ol # 39 R wd &
IR H M FAGT HH foh AR UR STHR b o+ AT R, AEIE U STae<d il &, “F
HHART A1 e S8l 3 feg e arel i Jwrl SRadi 1 1 81 SRAMI 37, 3R TRI& 31 3R
3P T, A ARG MADT e8! Teliil | Tg ARGR Uid 98 dd el gol- dTell 8, Ta&i e
B a1 81 |9 1T et ST 3fR 98917 & Raet 3fiierd 81T 31k bR 3MuehT ATe dTet ATl
3R Ui |Tet |9 fearas 81 S|

SywTege (. 3. FRIF) : Fuar o wH S

ot I e < oo e HRa b HES UR e sl A SIS aR W gA ©
fe aMma aga vaue aeHl § iR 3710 ATeH! 8, STy #RT A e © f HEms W e
TTTSY 3R TRIGT ®1 I78d SIRTY| TRIET Bl HIsaTd] 3R Taelige g4 4 JfpU| 3781 Il &b

AT H 3711 T FAT BRI g | g AT |

it et fhae (ISR : AEIGY, JASIET & 62 AT 918 37T Hes U= Iai 8l W&l B
3ITSITET & T8 Ueb IT%g b1 HUl w0 I A0 - o fo7g 62 |1et 1 993 fam, 79R &9 @l =
3T T AT ST & fofQ A1aed, g, SATeT, ANT-Heoll, &Td AR W 1 Il Ugal 81 U1 & &l
g9 Y TRBR BI W1 A113Y| HBlGd, industrial product & oY 8% ATel SATaT /131 H goi!
fraer fpar <1 JBT 81 R Y. SA1ER ol 98% & 919 ol mega irrigation project, medium
irrigation project 3R minor irrigation project Bl FHI-FHY TR YR TRBR NERBINEM ™Y
H i oY 3R T Hiotae & STRY fhami &l SRS & SIRY gt <<t oft, T @t st &1
H ¥ T TR SR $6 WIElT= W1 & (oY 3726 § U7 & & 3iR a1 Ui STl
31T starvation-like condition # Sft Y& ®1 Irrigation subject T® State subject ¥l AR S without
water, there is no question of fish farming. Like that, without irrigation, there is no question of
farming. A& qI g1 MR population W T, TR §9d WM - BT IS S & forg ST
S &, 39 SHIF &1 511 TRAT B, it cannot be increased. I8 g &1 AT STHIH 2, ST
E‘T?%ﬂms?ﬂﬁqaﬁ 70Wﬁ€average S rainfed %, ITPT TXBR irrigation ®r facility ={

281



Without taking any tax, water tax, farmers should be given the irrigation facilities. STd dd JATT
g 8] P, TG TP BX AT UTfTATHe § He T8 U =i 81 b= 31 aTel™T foh 57 Ter /I
3F<ST Tl gall, Tideard HISaCcHd B gU, ST HETTs 8l X6l ol H¥I Y dieh] fh 7eTs
Pl Delel R B (oY VT ARBR AR ARBR & A1 FgINT 8] Bl &, SAfAY HETS 98
B 21 B 9l fb aRIST ISR & Ield hoarding 81 &1 8, 39T HETTS d¢ J&l 81 W
Eﬁ@fﬁ%%‘? RINEARIRICERT H‘?ﬂﬂ'ﬁ%, that Government machinery is not able to control the
blackmarketers. ¥ HROT MY RHTHY, AR I HROT T 50 TRHC & IR &1 519 T 3177 100
URRIT secure irrigation facility 8 ¥T I, %Wiﬁﬁﬁwiﬁﬁéﬁ%, REISEZERIN
Tal &M 3R e ot el vz

[MR. DEPUTY CHAIRMAN in the Chair]

sﬂﬁﬂ’ F YRT AR W g e ‘g’ b for the incomplete mega irrigation projects and
the medium irrigation projects, which are pending at the State level, the Central Government
should come forward and ensure hundred per cent funding to complete all these incomplete
projects, and, it should also provide hundred per cent irrigation facilities throughout the country.
Then only, this problem may be solved. Otherwise, we will continue to discuss it again and
again, and, perhaps, will not find any solution. (T/'me-be// r/'ngs) 3R TH RINACHEEZSSIINS]
2“3 IMHT & g7, I AT 8H T 3MeH b 1Y g2 Fifty per cent of the aam aadmiis now
in half-starved condition. Sir, if the Government does not make any provision and does not give

them hundred per cent support, there may be anarchy in the country.
ft STRAHTafa : foee <ht, Jom SifTg)

S} HTe o : ST o7l TSI Ut ST 91t ¥ & T 311 a1l B & oy dsTs ds
2 %It’ﬂ?ﬁﬁﬂv_@lﬁ?:ﬁ?éﬂ unruly ?IWT%, s_ﬂﬁvlifthe Government should provide hundred

per cent irrigation facilities to the farmers of the country. Thank you.

MR. DEPUTY CHAIRMAN: Shri Barun Mukheriji. (Interruptions)

3. (sfhreh) 1o U Fuge : 97, Breed fiffRer ke E a1 Tl e e 87

7 STHTART : Bre FfReR R 3T ?
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gl

DR. BARUN MUKHERJI (West Bengal): Mr. Deputy Chairman, Sir, it is a matter of great
concern not only due to the fact that the prices are steadily rising but also due to the fact that the
Government is quite indifferent about it. We are at a loss to think as to what is going on. Some
of the earlier speakers have already said that it is for the third time that we are discussing the

same issue, namely, price rise, during the second term of the UPA Government. Periodically,
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this is coming up, we are discussing it and the same stereotyped answer is coming but the
problem remains the same. Not only it remains the same but it is also becoming acute day-by-
day. ltis really a matter of great concern for the whole nation. If the Government is concerned
for the people, we expect them to tackle this crisis on war footing. We may prosper in many
ways. We may feel proud saying that the GDP is improving and all these things. But when it
comes to the essential commodities, prices are rising steadily. Starting from salt to sugar, from
rice to pulses, prices of every thing are rising. We are gradually having the impression that the
Government is not very serious about it, and that really is a matter of concern. It has been
repeatedly demanded, particularly from the Opposition parties, that the forward trading should
be banned. But, it has not been banned, and no categorical answer is coming as to why it has

not been banned.

We have analysed that these profiteers, hoarders, the people engaged in forward trading,
they are causing the serious price rise. But the Government is reluctant to ban it. We are
seriously raising this issue again and we want a very categorical answer as to why it has not been
done. If the Government has some other answer to overcome it, we would not have raised this
point. But we find that the basic reason is not being taken care of. Moreover, no action has
been taken against the profiteers. When the recent potato crisis was there, we found that tons
of potatoes were stored safely under the care of some hoarders. Then, the Government came
with the plea that they did not have adequate law in their hands to take out all those potatoes
from the godowns and all these things. There are so many excuses. There may be some
genuine reasons also. But apparently it seems that we are bowing down to the nature. We are
taking the name of the droughts or the floods or inadequate monsoon. But the point comes is, if
these adverse circumstances continue, what would be the fate of the people? We are bowing
down to the nature. We don’t have the power to overcome nature’s adversities. Sir, the other
day, we noted that the hon. Finance Minister also stated that to overcome the problem, the PDS
has to be strengthened. May | ask the hon. Minister what steps have been taken? Our hon.
Agriculture, Food and Supply Minister is here. Everything is in his hands. So, what steps have
been taken to strengthen the PDS? The artificial barrier between BPL and APL should also go.
The Government must come forward to give more subsidies, particularly for these food items
and other essential items. If necessary, even half of the total Budget should be spent for
protection of the millions of hungry people. (T/'me-be// r/'ngs) So, all we say is, not only the price
rise is a matter of concern, but we also find that the Government is indifferent about it. So, they
must show that they want to address the problem. They have got the mandate of the people.

They have come to power for the second time. But they must justify it. The people’s demand
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6.00 P.M.

is that they must have their salt; they must have their water; they must have their rice; they must
have their food. But nothing is being supplied. Is it not betrayal to the people? Once more, we
have participated in the debate. | find that it is an ongoing process. But please don’t make it an
ongoing process. Please come out with positive assurances, and not only assurance, but

positive actions also so that the prices can immediately be controlled. Thank you.

MR. DEPUTY CHAIRMAN: Shri Bharatkumar Raut, you have got 4-5 minutes.
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fafesT &1 RIaIREY TS 7, @ a18% THTS IhR Bl D! A 6 TR TG Bl I
TR BT @1 5 TR BT Bl IR ST @l 81 Y81 & Al SAD 3T D! TN &, SHPI
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THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Mr. Deputy Chairman, Sir, | have been
carefully listening the discussion in the House regarding rise in the price of essential
commodities. | would like to share the concerns of all the hon. Members because this particular
subject is a subject which is affecting practically each and every household of this country and,
particularly, the vulnerable sections of the country. Middle classes of this country have to face a
very serious situation. It is true that we have discussed this subject in the month of August and it
is also true that there is no remarkable change in the situation. | recollect, in the discussion in
August, in my reply, | had explained what was the ground level situation, what steps had been
taken and for how long this situation will continue. Of course, when | tried to take the House into
confidence and, through the House, the people of India, | tried to put a proper picture before
them. | have seen that there are some allegations against me that because of my statements,
certain things are happening and | don’t want to hide. | have definitely tried to tell the truth to the
countrymen because | was quite convinced that this type of situation will continue for such and

such period. The issue is not restricted to prices of essentiall commodities. | recollect, in my
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young days, | was in the Congress Party. And, the Working Committee of the Congress Party in
1960s took a decision that nationalisation of foodgrains failed. That was a major decision.
Practically, within three months’ time, the Party took another decision and withdrew from that
decision because the Government and the Party realised that it was not a subject which the
Government or the Government machinery or officers would control and implement very
effectively to protect the interests of public. Here, if we have to resolve this issue, we have to
take a long-term approach. We have to take an approach which can take corrective measures

immediately.

For long term, in a country like India, it is the responsibility of all of us to see how we will be
able to improve our production of agricultural goods and the productivity from each and every
inch of land. We have to give it a topmost priority. Pundit Jawaharlal Nehru had said once:
“Everything can wait but not agriculture.” It is a huge country. We have six per cent land of the
world; we have three per cent water of the world, but we have to feed 17 per cent population of
the world! So, feeding 17 per cent population of the world, with such limited resources, is
not easy unless and until we are ready to make, we are prepared to make substantial investment
in the agriculture sector, whether it is irrigation, whether it is other facilities or whether it is
cold chains, and save the post-harvest losses to reserve providing sufficient market

facilities.

Some of the decisions were definitely taken in the last few years. When the UPA first took
the responsibility to protect the interest of this country, in our programme, it was announced that
such and such steps we are going to take in the area of agriculture and we would like to change
the overall approach in agriculture; balance of trade also we would like to change. The overall
investment pattern which was not giving justice to this sector has also been changed and tried to
improve. Credit system has been improved. | recollect that in the year 2005-06, the total
agricultural credit which was provided in this country was Rs.86,000 crores, crop loan, has been
enhanced to Rs.3,01,000 crores this year. Interest - it has always been a normal discussion in
the villages that if anybody wants to buy a small car, the credit is available or the money is
available in some financial institution @ 8-9 per cent whereas the crop loan in this country is
available @ 12 per cent. In Indian region, certain decision has been taken to reduce that
from 12 per cent to certain percentage. Similar programme has been taken in hand and the
House is fully aware that in the last Budget, the hon. Finance Minister has announced reducing
the rate of interest, for crop loans, from eight to seven per cent, and those who were ready
to pay regularly, they will charge six per cent. So, practically, we have come down from
12 per cent to 6 per cent. Of course, this is the precondition that regular payment should be

there.
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One of the points raised here by one of the hon. Members was that we should try to
provide substantial money for irrigation purposes. It is true that 60 per cent of our agriculture is
rain fed. It depends on uncertainty of monsoon, and unless and until we try to bring more
irrigation percentage in the country, to resolve the question of food security is not that simple.
So, a special programme has been taken up in this country, that is, the Accelerated Irrigation
Benefit Programme (AIBP). Thousands of projects were taken up by the State Governments.
But for years together, they are incomplete. So, the Government of India took a decision to
provide a special assistance to the States where they are in a position to complete these projects
within two to three years. And, practically, every year, we are enhancing the budgetary
provision for that purpose. The intention behind it is to improve the agriculture production and
productivity, and make available sufficient foodgrains in this country. There are other schemes
for which also a lot of monetary provision has been made. | recollect that on 17th May, 2006-07,
| called the Chief Ministers’ meeting and this particular subject was discussed practically for the
whole day. For the first time, in the last forty or fifty years, an exclusive meeting of the Chief
Ministers was called to discuss the problem of agriculture. It was decided in that meeting to
provide Rs.25,000 crores and to introduce a new scheme, namely, the Rashtriya Krishi Vikas
Yojana, where flexibility has been provided to the State Governments, and the State
Governments, as per their requirements, can take up schemes in their respective States which
will be useful to enhance agricultural production, particularly, foodgrains and other items, and

productivity. We are implementing that Scheme for the last two or three years.

Another major decision was taken to improve the National Food Security Mission. An
amount of Rs.5,000 crores has been provided. It was planned to enhance the wheat and
pulses production by 20 million tonnes by 2011. The implementation of the Scheme is also doing
quite well and | must say that most of the States are cooperating extremely well, and that is the
reason why both the decisions are definitely going to show some results from some time now.
So, one way our approach is to improve production and productivity, and make foodgrains

available.

Another area where we have to take a lot of interest is the Public Distribution System or to
make foodgrains available in the market. In the Public Distribution System, which we have
accepted in this country for years together, there was a change in the approach when the NDA
Government took the responsibility to run the Government. The change was a slightly different.
The change was to give more weightage to the targeted sections of the society which are really
the poorest of the poor. A decision was taken that 35 kilograms of wheat and rice should be
provided to all the BPL families throughout India. Another new scheme has been introduced,

namely, Antyodaya Anna Yojana. Those who come under the Antyodaya Anna Yojana are also
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eligible to get 35 kilograms of wheat and rice per family per month, and the price, which was
fixed in 2002, is Rs.2 per kilogram of wheat and Rs.3 per kilogram of rice. Till today, the same
price pattern has been there. We have not changed that, though the minimum support price for
wheat and rice has been substantially hiked. But this section of the society are, for years
together and even today, getting 35 kilograms of rice and wheat at this particular price. So, we
have the PDS and the AAY. There are about six crore families, that is, 30 crores of people, of
this country, who have taken full advantage of these schemes. Another decision was taken by
this Government to introduce a new category, called, the APL, that is, Above Poverty Line.
Now, the people of this category are also entitled to get the foodgrains under the PDS. But it
depends on availability. In the last few years, 10-12 kgs. of wheat and rice have been provided
to the APL category. There is an exception to the States of the North-East, Jammu and
Kashmir, hilly States, Andaman and Nicobar Islands and Lakshadweep, where we are even
supplying 35 kgs. for the APL category. But the other States are getting around 10-11 kgs per
family per month. And, if the availability improves, then, the Government will, happily, take a
decision to enhance this quantity as well. Along with these, our effort is also to see to it that

there is availability in the local market.

Now, there are a number of families who do not want to go to ration shops. They are not
generally dependent on the Public Distribution System of the Government. They prefer to buy in
open market. For the sake of that section, it is also our responsibility to see how the foodgrains
are made available in local markets. As | said, the availability can be met from production within
our country. But, if there is shortfall, a pragmatic decision has been taken on a number of
occasions to allow imports liberally. But when we allow imports liberally, we also try to take care
that domestic farmers are not affected. In the last, practically, ten years, we have been
importing pulses. When we look at the position of the total production of pulses and the total
demand of pulses of this country, there is a gap by about 4 million tonnes. So, unless and until,
we allow imports to meet the shortfall of 4 million tonnes of pulses, the availability will not be
there, and the price of pulses will not be under control. So, we do import them. There was a
criticism as to why this Government is allowing import of edible oil. This decision has not been
taken today. This practice has been going on for a number of years. | have not got the details
with me now. But | can collect the information and give it to the House. But, for years together,
we have been importing palm oil from Indonesia and Malaysia, and ensuring availability of edible
oil in this country. So, edible oil and pulses are two items which are generally imported because
there is shortage. The reasons are manifold. | will also go into some specific details about other
individual commodities. A number of issues have been raised here. | will, definitely, go into

each and every item. Prior to that, | will try to bring out the broad thrust of the measures which
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have been taken in the last few months to improve availability. We have been encouraging

imports, as | said, and discouraging exports.

From the last one year, we have totally banned rice export, other than Basmati. We have
banned wheat export. We have banned, except one or two small items which are required for
Indian community, particularly in the Gulf, edible oils from our side. So, we have now totally
banned a number of items. And, there are a number of items where we have practically removed
100 per cent duty. We have done it because we want availability should be there in the country.
To ensure that the vulnerable sections of the country are protected, the Government of India has
given considerable support to the Public Distribution System. An extremely important step in this
direction has been to keep the Central issue price constant since the year 2002. We have two
prices. One is acquisition price from farmer. The second is the issue price for the public
distribution. These are two prices, and practically, the issue price is constant for years together.
But, the acquisition prices have been increasing. That has been enhanced. The Minimum
Support Price in the last five years has been enhanced by practically up to 70 to 80 per cent. At
the same time, thanks to the record production of last year, the Government procured a record
58.53 million tonnes of food grains, /.e., 33.30 million tonnes of rice and 25.23 million tonnes of
wheat this year. As a result, the Central Pool Stock of wheat as on 1st November, 2009 was
266.88 lakh tonnes. In 2009-10, the quantity of 129 lakh tonnes of rice has been procured till first
of December. | have briefed the House while this year we are expecting less rice production
because of the drought situation in certain States, but still Punjab, Haryana, parts of the Western
U.P., these Governments have taken tremendous efforts to save their paddy crop this year. The
Government of India has also supported them. We have provided them diesel subsidy. We have
provided them additional power and because of this, they could save their crop and that is why,
at least, these two States or three States have definitely saved their paddy crop. That is why our
paddy procurement, which has been started from practically two months, is quite good and, as
compared to last year, till today, our procurement is a little higher. But, | don’t expect similar
situation all over India because there are a number of other States which have been affected.
Modification has been made to the order issued under the Essential Commodities Act to provide
powers to the States to fix and enforce the stock limit for several essential commodities. So,

these are some of the quick decisions which have been taken.

Sir, the hon. Members would recall that in the last Session of the House, we had discussed
the situation arising because of poor monsoon that we experienced last year. Since then, we
have received full information about the monsoon of the current year. The monsoon has ended

with overall shortage of 23 per cent. It is reported that it has been the worst monsoon since
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1972. The State Governments have declared 316 districts in 13 States, namely, Assam, Himachal
Pradesh, Jharkhand, Manipur, Nagaland, Orissa, Uttar Pradesh, Bihar, Karnataka, Madhya
Pradesh, Maharashtra, Rajasthan and Andhra Pradesh to be drought affected or scarcity or
drought-like conditions. So, in 316 districts of the 13 States, the State Governments have
declared the drought. Subsequently, States like Karnataka, Maharashtra and Andhra Pradesh,
lost a lot of their crops in the post-monsoon period. Commodities like sugarcane, rice, potato

and onion were affected.

| am not aware of what exactly has happened when a point was raised here by the hon.
Member, Smt. Jaya Bachchan, that when she was coming from Nasik to Mumbai, on the way
she has seen two-truckloads of onion was thrown away. Definitely, | would inquire into it. But, |
am fully aware that in that particular belt, because of the excessive rains, sizeable onion crop
has been practically rotten; and, that is why, the farmer might have tried to remove that and
dispose it of somewhere. That might be the reason, but, definitely | would go and try to collect

the information from the State Government.

Sir, the adverse climatic conditions have been coupled with the high prices of certain
commodities in the international market. These two factors taken together have considerably
restricted the capacity of the Government to take remedial measures; and, at the same time, on
account of the steps taken to promote growth and employment, the economy has continued to
grow. The targeted scheme like NREGA has also helped to improve the income of the rural poor.
And, all this has led to increase demand of the essential commodities. Hon. Member, Shri
Sharad Joshi, has raised this particular subject. He said that because of a number of
Government schemes, now the purchasing power of the rural areas has definitely been improved
and that is why there is more demand. He also said that the country is facing a little
different situation from region to region. In villages, the situation is different. Our people from
villages want better price to their products and in urban areas the prices should be proper, at a
particular level. So, there is a sort of contradictory situation in what he says and | entirely agree

with him.

While | go into the details about the specific scenario regarding inflation of the essential
commodities today, | would like a fact to be kept as a backdrop in mind. The annual rate of
inflation in food articles is currently 17.5 per cent. This is a matter of great concern. Although, the
annual rate of inflation based on monthly WPI stood at a low level of 1.34 per cent for the month
of October, 2009, the high inflation in food articles is certainly disturbing. | do not deny that, we
accept that. We are quite serious about that. Though there has been an increase in the total
foodgrains production in 2008-09, the production of some of the items, say, some varieties of

pulses is low. Sugar has been altogether different. The first advance estimated production of
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major agricultural crops in 2009-10 for kharif would be 96.53 million tonnes, which is lower than
the first advance estimate of last year, which was expected to be 115 million tonnes. So,

practically, we are coming down from 115 to 96.

India is not self-sufficient in some of the agricultural commodities, as | said, particularly,
edible oil and pulses. That is why, | said that we have no choice but to import. But,
simultaneously, certain important decisions have been taken by the Government of India to
provide a better price to the farmer. For instance, the Minimum Support Price for wheat has
been increased from Rs.640 per quintal in 2004 to Rs.1,100 per quintal this year. If the minimum
support price has gone up from Rs. 642 to Rs. 1,100 definitely, there will be some impact in the
price front in the open market. It is not possible to get or make available that wheat at the same

price which was there around one year or two years or three years back.

Similar is the case with paddy. Now, for the common variety of paddy, the minimum
support price has been increased from Rs. 560, per quintal, to Rs. 1000 in the year 2009. That
means, in percentage terms, the MSP of wheat has been increased by 72 per cent, and paddy,
by 79 per cent. So, if the paddy price has been enhanced by 79 per cent for the last three to
four years, definitely, there will be some impact on the prices of rice. When we give Rs. 1000 per
quintal, for the paddy crop, that means, actually, we are getting 60 kgs of rice. That is why Rs.
1000 is the price of paddy, which means Rs. 1600 is the State price of rice, plus conversion
charges, acquisition charges, mandi charges and State Government’s taxes. So, altogether,
practically it goes to, somewhat, near Rs. 2000. But whatever figures which have been
published, we have a system, that Delhi Government will communicate the figures of the various
essential commodities to the Government of India’s Consumer Affairs Department daily. They
collect the figures from a number of shops, and whatever latest information which | got from
Delhi Government, six months back, the retail price of rice was at Rs. 20 per kg. Three months
back, it had gone up to Rs. 21. One month back, it had gone up to Rs. 22. One week back, it
was Rs. 23, and as on today, it is Rs. 23. Yes, it is true it is going on the higher side but we are
not in a position to buy fast. One thing is, if the price which has been paid to the farmers at Rs.
1000, that means Rs. 1600 which is the cost of rice will ultimately reflect up to retail at this price.
Similarly, of course, one point was raised in the House that the price has gone up to Rs. 30 or
Rs. 40 for per kg of rice. That is not the information which | have got from a number of the other
districts. There is every possibility that there are some types of rice like Basmati or some other
good variety of rice. Prices are high but the prices which | am quoting is of the common variety,

and the common variety prices are here only.
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Similar is the case with wheat. Though the minimum support price of wheat has gone up to
Rs. 1100 per quintal but practically, we have to pay 12 per cent market taxes, plus mandi
charges, gunny bags, loading, unloading, transport, storage for acquisition cost in Punjab.
Altogether, ultimately it goes up to Rs. 15 to Rs. 16. But the retail price in Delhi market is Rs. 15
per kg. That is the latest price which we have got about Delhi. Of course, there are some other
places. In Mumbai, it is Rs. 19. In Trivandrum, it is something like Rs. 23 - Rs. 24 because we
have to consider the total transport cost from Ludhiana or any destination from Punjab and
Haryana to Trivandrum or Chennai. That has to be added. That is why, comparatively, the
prices of Southern States are always high. So, as | said, our position is still better because we
have a record production, and last year, procurement was very good. The stock of wheat and
rice is, therefore, sufficient to meet the demand of the public distribution system and all other
welfare fund. The price of rice and wheat in the open market has been rising on account of the
minimum support price as | have already explained here. But, still, we are trying to maintain the
price at a particular level. What have we done? We have earmarked 30 million tonnes of wheat
and 10 million tonnes of rice to sell in the open market. How to sell? The Food Corporation of

India can sell by inviting tenders.

But, we took a decision to handover these to States. We requested the State Governments
to sell or take these at a particular price and make them available in the PDS even for APL
category. Sir, 10 lakh tonnes of wheat and 10 lakh tonnes of rice has been allotted to States and
UTs under the Open Market Sale Scheme for the retail consumer to be distribution between the
October, 2009, and December, 2009 /.e., two months. So, we have written to the States and
UTs that such and such quantity of foodgrains was made available to them. These allocations
have been made at a subsidized rate of MSP plus freight without adding tax, procurement
charges, handling charges, interest, storage which are borne by the Government of India. So,
the MSP which we have paid to the farmer has to be paid by the State Government plus freight
from Ludhiana to that particular place. The other costs such as procurement charges, handling
charges, interest, storage rate, etc., will be borne by the Government of India. The objective of
the Scheme was to make wheat and rice available to retail consumer for his consumption and to
control market prices. The State delivery system has to take the benefit of this Scheme.
However, the lifting of wheat and rice, it is really surprising, under the Scheme by the States has
been very, very poor. As per latest position /.e., as of 6th December, 2009, from the FCI, 21,992
metric tonne of wheat has been lifted by the States. So, out of 10 lakh MT, the States have lifted

only 21,992 metric tonnes! There are some States which are asking that we should provide them
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wheat at the BPL price. It is not possible. We are asking them to pay only the price that we
have paid to the farmers. We are not asking more than that. The acquisition and other charges
are all borne by the GOI. The States have to pay only the transport and the price which was paid

to the farmer.

SHRI P. RAJEEVE (Kerala): What about the additional allocation to the State of Kerala at
the APL price.

SHRI SHARAD PAWAR: | will come back to you.

So, 1,49,176 metric tonnes of rice has been lifted by the States out of 5 lakh MT allotted to
them. And, as | said, the same formula has been adopted for this as well. So, | think, it is the
responsibility of the State Governments to take advantage of the Scheme and see that market
will improve. | am going to take up this issue with all the State Governments. If the State
Governments will not take this, then, the FCI will enter into open market and dispose these
through open market tender process. But, our desire is that the State Governments can take

these and use its machinery of the PDS.

Sir, one particular issue was raised here regarding the allocation and off take of APL rice to
Kerala. Sir, it is true that the total allocation for Kerala has been reduced and there are reasons.
In fact, | had given these reasons to the House. It is because whatever allocation was made was

not lifted sufficiently by the State Government. ... (Interruptions)...
SHRI A. VIJAYARAGHAVAN (Kerala): When was this taken place?
MR. DEPUTY CHAIRMAN: You can ask it after the reply.

SHRI SHARAD PAWAR: From the vyears 2003-04, 2004-05, 2005-06 up to
2006-07, the off-take was not lifted. For instance, for the year 2006-07, 13,61,000 lakh tonnes
was the allocation for Kerala, but the off-take was 1,81,000 only. In fact, that has been improved
after that. So, during all these four years, /.e., 2003-04, 2004-05, 2005-06 and 2006-07, Kerala
Government has not lifted what was allocated to it. Then the Government took a decision not
only for Kerala but also for all other States, and all those States which were not lifting their off-
take, their allocation was reduced. Now, it is true that the State is asking, particularly, for the
APL quota, but, as | said earlier, with regard to AAY and BPL we are fully honouring our
commitments. We are honouring commitments; but there are some problems in the case of APL
and | am not in a position to accept the Kerala Government’s request in toto. But whenever they

ask for something additional, that additional has definitely been provided to them. | recently saw
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that statement of the hon. Chief Minister of Kerala that there was a commitment given by Pandit
Jawaharlal Nehru that ‘this is a State which produces plantation crop and that is why the entire
responsibility of providing it foodgrains will be taken by the Government of India.” | am
searching; my office is also searching that communication, but | don’t see, at least, any

record... ... ((Interruptions)...
MR. DEPUTY CHAIRMAN: Let him complete. ... (Interruptions)...

SHRI A. VIJAYARAGHAVAN: Sir, one minute. ...(/m‘errupz‘/'ons)... He has yielded. Sir, our
difficulty is, this is a State where we are producing only 15 per cent of the food articles, that
means, staple rice. We are producing only 15 per cent and we are producing 85 per cent cash
crops. No other Indian State has such a situation. So, naturally, the Central Government has to
give a special assistance to the Kerala State, and, at that point of time, a statutory ration system
was there under which the Central Government was providing sufficient rice to the State. Now

that practice is stopped. So, naturally ... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No; no; the Minister is saying that they are not lifting. The off-

take is not lited. ... (Interruptions)...

SHRI A. VIUAYARAGHAVAN: No; no; Sir, that is not the situation. That is not the situation.
There was statutory ration system in the State and more than one lakh tonne was allotted for the
State per year. But now that has been restricted. With regard to APL, because of the given
situation which is prevailing in the State and due to shortage of production, naturally, the State
owes an assistance from the Centre and that was there. The State is producing cash crops
which are exported and the country is gaining from that. So, naturally, a reciprocal gesture was

there earlier and that should be retained. That is what we are saying. ... (Interruptions)...

PROF. P. J. KURIEN (Kerala): Sir, it was the Union Government which encouraged Kerala
to go for cash crops. For example, we were importing rubber by giving foreign exchange. Kerala
was asked to go in for rubber and such other cash crops by which we gained foreign exchange.
Then Kerala was promised by the Union Government that through statutory ration enough rice
will be supplied. That was a promise by the Union Government. It is known to everybody. It
may not be known to his office. But it is known to... ...(/nterrupt/ons)... irrespective of the
party... ... (/nterrupt/ons)... Let me finish. As far as Kerala is concerned, every party, every
Government in Kerala is accepting and knowing that. Therefore, it is the responsibility of the

Union Government to provide more rice to Kerala. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: How can you get answers like this? ...(Interruptions)... How

can you get an answer like this? ...(Interruption)...
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SHRI SHARAD PAWAR: Allow me to complete. ...(Interruptions)...

SHRI PRASANTA CHATTERJEE: Sir, in West Bengal, when the West Bengal started the

jute production ... ... (Interruptions)...
Y STFHTIRY : T8l 7HT STaTd X1 81 5 S .. (T )...

SHRI PRASANTA CHATTERJEE: There was a Committee ...(/nterrupt/ons)... in the

Central Government ... (Interruptions)... to provide rice allocation.

MR. DEPUTY CHAIRMAN: Let the hon. Minister complete his reply and then this can be
taken up. ...(Interruptions)... Let there be some order. ... (Interruptions)... Let there be some

order. ...(Interruptions). ..

MR. DEPUTY CHAIRMAN | would call your names one by one; you may then put your

questions. Now, let him complete his reply. Please.
SHRI P. RAJEEVE: Regarding the point about statutory ration... (Interruptions)...
MR. DEPUTY CHAIRMAN: You may ask that after he completes.

SHRI P. RAJEEVE: Sir, the statutory ration system was introduced in 1967. At that time, Mr.
Minister, no records were there. Regarding the other point about the off-take, at that time the
price in the open market was lesser than the APL price. That off-take is less. Now, the price is

very high. So, we are compelled to have it at the APL price.

SHRI SHARAD PAWAR: The point is that the concept of statutory ration is not there now; it
was abandoned by the Government of India long back. The Government of India took a
conscious decision to introduce ‘targeted public distribution’. ‘Targeted public distribution’
means, we want to target that section which is really affected, poor and vulnerable. This
decision was taken ten years back, and that is continuing even today. (Interruptions) Some
decision might have been taken in 1948-49. But these days, we have factors like population,
availability etc. and today’s position is vastly different. That is why, a different decision has been

taken and that decision has been implemented in this country.
SHRI A. VIJAYARAGHAVAN: At least, increase the APL rice... (Interruptions)...

SHRI SHARAD PAWAR: The only question is that of availability. If there is availability, |
would be definitely happy to enhance it, not only for Kerala but for other States also. | don’t want
to say anything more. About edible oil, certain decisions have been taken, and | have already

explained that. Now, another important issue was discussed here, about sugar. Hon. Member,
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Shri Javadekar, said that | had talked about availability of sugar last year, only a few months
back. That is true. In the last two seasons production of sugar in this country was exceptional.
We have practically reached 300 million tonnes. It is much, much more than our requirement.
So, there was no choice but to encourage export. In fact, most of the mills were not in a position
to pay farmers cane price. They should be in a position to pay the price to the farmers; so,
Government of India has encouraged export. These decisions were taken. | recall that at that
time, the price of sugar was about Rs. 16 per kg. In the same House, last year, | have made a
statement that if we are not ready to accept an enhancement in the price of sugar in the open
market, sugarcane farmers would definitely shift from sugarcane to some other crop, and the
country will have to buy sugar at the rate of Rs. 30 to 35. This was my statement made in this

House, on record, and exactly the same situation has occurred.

There was tremendous opposition for providing an additional price. And because of that,
ultimately, when the farmers, particularly farmers from Uttar Pradesh and other Northern States,
started getting greater price for wheat and rice, they shifted from sugarcane to wheat and rice.
They preferred the wheat and rice crops. They get money practically within eight or ten days at
the most; for sugarcane price they have to wait even up to one year. That is the reason why the
area under sugarcane cultivation has been substantially dropped and that is the situation we are
facing today. Our efforts are to provide a better price to the farmers. Unless and until we provide
a better price to the farmers, they would not grow sugarcane. Today, you are complaining that
sugar prices are going up. | remember, for practically two days, the House could not function
because the price which the Government of India had announced for sugarcane in its Ordinance
was not approved; there were agitations, and the functioning of both the Houses was practically
stalled. And when a certain decision has been taken and the price of sugarcane has been
enhanced, farmers would surely go back to this crop. Today, sugarcane prices have gone up
from Rs. 129 per quintal. In Uttar Pradesh, it is Rs. 185; in the Gorakhpur area, some mills have
given even Rs. 200, and some, Rs. 210. States like Maharashtra, Karnataka, Andhra and Tamil
Nadu are providing between Rs.220 and Rs.240. So, that price will definitely change the entire
situation. But sugarcane crop is not a crop which one can plan today and get the result
practically within two months. This is a yearly crop. It will take some time, but | am sure that the
situation will definitely change.. With sugar, there is a problem today, but the situation will

definitely improve.

So far as pulses are concerned, it is true that tur prices are really creating serious problem
for each and every family; it has gone up to Rs.90 to Rs.100. Pulses are essentially rain-fed

crops. Ina country like India where 60 per cent agriculture is rain-fed, if you do not get the
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proper monsoon, it always get affected, and that situation has happened this year. Practically,
every year, as | said, we import it, but this year the major supplying countries are also facing
problems and that is why internationally prices have gone up and that is reflected in our own
country too. But this year additional area has been brought under tur. | am sure that in another
two months’ time, when the harvesting of tur will start, there will be more availability of turin the
open market and the prices will definitely start coming down, and the situation will definitely

improve about tur. ..(Interruptions)..
SHRI PRASANTA CHATTERJEE: On PDS .. (Interruptions)..

SHRI SHARAD PAWAR: As on today, it is not possible because today we are providing
Rs.60,000 crore as a subsidy for Public Distribution System.

SHRI PRASANTA CHATTERJEE: You have only given a concession of Rs.4.16 crore in one
year’s Budget to the corporate sectors. ..(/m‘errupz‘/ons).. You have to provide an additional

fund for the whole nation. .. (Interruptions)..

SHRI SHARAD PAWAR: Five years’ back, when | took the responsibility of this Department,
at that time, the subsidy bill was Rs.19,000 crore and today it is Rs.60,000 crore. Still we are
concentrating on targeted section. |If it is universal, then the Rs.60,000 crore can go up to, |
don’t know, any level. That type of money, as on today, is not available. If that type of money is
available, definitely we will be very happy to take these types of decisions. But today we are not
in a position to take this decision. Potato prices are definitely coming down; crop is good.
Onion prices are definitely on the higher side, but have again started coming down. | have
enquired today also with major producing States like Rajasthan, Gujarat, Karnataka, Nasik and
other belts of Maharashtra. Although the crop was affected everywhere because of certain
things, now the real season has been started and we will be able to see that the market changes
and the change will be for better, and the prices will be coming down here. In all these areas
though the situation is quite serious, the process of improvement has been started. But you
cannot expect this type of result within a week’s time or a month’s time. To get crop and take it
to farmers’ home, it does take a lot of time and that process is definitely certain. One of the
major issues which has been raised here is regarding the effective action against the
black-marketers and others. As | said earlier also, all these powers have been delegated to
the State Governments. It is the responsibility of the State Governments to take action. There
are some State Governments which have taken action. There are some State Governments

like Gujarat and others which have practically prosecuted a large number of culprits. They
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have booked culprits and prosecuted them and the cases are pending in the court.
But there are some State Governments which have not shown any interest. We
are continuously writing them. | am also getting in touch with the Civil Supply
Ministers of States. And, because of that, | hope they will take this particular issue very

seriously.

Another issue, which was raised here, was that we should ban the futures trading. In fact,
some of the items have been withdrawn from futures trading. We have withdrawn sugar, tur,
rice, potato. But, | do not see any impact over that. | have already briefed the House. One
Committee was appointed under the Chairmanship of Prof. Abhijit Sen to go into the details of
how far future trade or commodity exchanges are responsible for this rise in prices. Their report
came negative. Still, we would like to continue ban on some of the items and we will see that if
the market improves, prices come down, then, we may take a policy decision in this regard.
But, unless and until there is clearcut proof, we will not be able to take a final decision about
that. | do not want to take more time of the House. | know that issue is
serious... (Interruptions). In such a situation, the State Governments have to take the
responsibility, and the Government of India will also have to take the responsibility. We have to
improve our agricultural production; we have to improve our productivity; we have to
improve our availability. Then only, this situation can be improved. But, this Government is
quite serious about this problem on every front, and, | hope, there will be proper

results... (Interruptions ).

SHRI' S. S. AHLUWALIA (Jharkhand): Sir, | will not ask any question. Sir, my point is very
simple...(Interruptions ).

MR. DEPUTY CHAIRMAN: | will call Members one by one.

SHRI S. S. AHLUWALIA: Sir, the UPA Government came with the manifesto and they said
that within hundred days, they would control price rise.

SHRI  SHANTARAM  LAXMAN  NAIK: We said that steps would be

taken.

SHRI S.S. AHLUWALIA: Then, what are the steps? Now, what is the reality? You give the
price. You are telling only these things. Sir, we are not satisfied with the answer. We walk

out.
(At this stage, some hon. Members left the Chamber)

SHRI PRASANTA CHATTERJEE: Sir, we will walk out. There are no assurances, no ban on

futures trading... (Interruptions ).
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SHRI A. VIJAYARAGHAVAN: Sir, we are dissatisfied with the reply, and we are forced to

walk out.
(At this stage, some hon. Members left the Chamber)
MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at 11.00 A.M. tomorrow.

The House then adjourned at three minutes past seven of the clock to meet at eleven of the
clock on Wednesday, the 9th December, 2009.
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